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CORAM: 
Hon'ble MrJustice A.K.Basheer,, Judicial Member 

Hon'ble Mr.K.George Joseph, Administrative Member 

OA 29/2013 

C.1-1. Mohanimed Yasill 
S/o Kidavu Koya, 

Charnayath I-louse, Kiltan Island, 

Union Territory of Lakshadweep-682 558 

T.P.Latheef 

S/o Atteka 

Thiruvathapura, Kiltan Island, 

UnionTerritory o fLak shad weep-6 82) 558 

(By Advocate: Mr.ShabL1 Sreedharan) 

Versus 

UnionTerritory of"Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 

Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairpers 
. 
on 

Village (Dweep) Panchayath 

Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



The Exeultiv ~e Officer 
Village,(!Dweep) Panchayath 
I1~,ilw*.:Is1- -and,'Union Territory of Lakshadweep-682 558 

TheTrinci : * I pa. ~ 

Goyernmen,t, Senior Secondary School 
Kiltan Island : 
Unio'n"Ferritory of Lakshadweep-682 558. 0 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2 & 5) 
(Mr.R.Ramdas (R3) 

Respondents 

OA 67/2013 

Seedikoya.M. 
S/o Abbbsala Koya 
Malaya'ttiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

:
Mals:ba.T. 
S/6 Kida''vukornalarn 
Th.enakkal House, Kiltan Island 

J-J- 0ion Territory of Lakshadweep-682 558. i  

Abdul .la'A.P. 
S/o Kh .alid 
Alil-napura, Kiltan Island 
tJnJon T,er,ritory of Lakshadweep-682 558. 

R*az* i ~ 

S/6, - ;~th Kqy- 
at la fi;'1d-k'ii1a Illarn, Kiltan Island 

t nio 	i- dl -riy of Lakshadweep-682 558. 

. &; ~ ! 
e 	harnmed Koya C.H. d.m u 

pya 
Che'li-hayal th House, Kiltan Island .  
Uh .ion Territory of Lakshadweep-682 558. 

Rafee~ 

8/6 'A b d u,  'I Z'6 li rn an 
Ajiy~r.fjbu§6 1,,iltan Island 
tjili 	'Te'n"ifoiry of Lakshadweep-682 558. 

V 01
. 
 e M,  S' - iiabu Sreedharan) (By A4 "'q4t 	r: 

V  -sus ei 

Applicants 
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I 	0.1 -nibnterrit&y of Lakshadweep represented by 
ffii ~~,Akftin'is'trator, Kavara:thi Island-682 555 

Th 	c"tor of Panchayath 
o: r.y of Lakshadweep Uni.9030iti't '~

etvarath ~ilsland-682 555 

The Chairperson 
v i1l -a* ge:*(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive.Officer 

Village . (Dweep) Panchayath 
Kiltan Is.land 
Union Territory of I-a .kshadweep-682 558 	 Respondents 

(By Ad ~o , 6ate:, 	(Mr.S.Radhakrishnan (RI 3 2 & 4) 

3. 	6A 87/~: 013 

I . 	Abdul: *Salarn'P.P., age 43 

S/.O'.  Sa.1di-nuharni-ned 

'Puthiyapura, Kiltan Island 
: I - k" h dweep. : a s a 

age 3 3 J ,~ ~ '..;, ~ 	1 ! 	. 

'a b; ettcq ,,~Louse, Kiltan Island 
I  A k.  q 	 Applicants 

M (By AdVI pate::.. r.Pratap Abraharn Varghese) 

Versus 

]'he Administrator 
O~Iio n ' Territory ofLakshadweep 

v -a'thi -682 555 

Department of Science & Technology 
Lakls:h~ 'ad ee. -  Administration, 

	

. ~w 	p : , 

~~;,gv 4t 	 555 

ffii c e r 1 	R , i : 
Of I 	A. & 4 . ~ ; . 'nvironrrient Warden Nt'  

prient 	Environment and Forest, 

K  - A' H Lakshadweep-682 558 iftian, :1  s an 

lbelchairOerson, Village (Dweep) P .anchayath 

Kilta'n Island, Lakshadweep-682 558 	 Respondents 



4 

(By Ad 	 (Mr.S.Radhakrishnan (R 1,2 3) 
R4) 

4. 	OA  11312013.2 . 

M,LI.!thukQy'a*T.P. 
Sh 1~,idave Haj i 
Thiru.vathapu ~a', Kilian, Lakshadweep. 

SMOI P. ~ . 

S./ò:i 'J: ;brahim'Haj i 
Pa"o,dara, Kilian, Lakshadweep. 

Yacoob P.K. 
S/o. 

' 
Subair.A. 

Punn.al<kad, Kiltan, Lakshadweep. 

Ali;Moharnrned 
S./.oAttaka, Aliyar, Kilian, Lakshadweep. 

 . Kdhhiko a A P. .; 	. 	~ : 	y I 	I 	. 
$/b,Sayed Muhamrned P.K. 
A~r~],,Ul,~pura, Kilian, Lakshadweep, 

 Ab d~d I ~a~- A. 
8/6'Mo8ve T% 

Ki Itan-:: Lakshadweep. 

 a.vv 1 ~~ O!uln 
!aik K.K., Palliyachetta, Kiltan, Lakshadweep. 

Sath ~ .i- ­- , C 1-1 
/o Mbh ~ fiiffied P. 

Ch ad .j. pur ~ : I<Qtan, Lakshadweep. 

 k-and&hR ~ ." 
!0  h~nlbjl6d V ..a;, ~'ci-  1.  od-~~ 	-an, Lakshadweep. k1i y 

 jh 	R TV;: 
i~ - 	aji.,. Pallithithiyoda, 

::a ~ s K- 1~ tan 	I 	4adweep. 	 Applicants 

(By Advb,6aie:.'Ms. baisy I Daniel) 

'Versus 



. ......... 

5 

T,.he, Administrator 
Unibn ~ Territory of Lakshadweep 
Kayarathi-682 555. 

2 	The Chairperson 
Village -(Dwee ~p) Pancha:yath 
K 	6 8 2 5 5 8 - 

The' Ern.plb_y ~-nènt Officer 
Ka ~l*aratlil,.L ~l~'S'liadweep-682 555 

bli-ector of Pa.nchayath 
Department of Panchayath 
Kavarathi — 682 555 

The Executive Officer 

Village.(Dweep) Panchayat, Kiltan — 682 558 

i-fOrticUltUral Assistant 
Vi.! Ila~e (Dweep) Panchayat, Kiltan-682 558. 

(By Adv.~~Cai;e: Mi- ';S.Radhalerishnan-RI,3,4&5) 

5. 	OX  1.  26~~W'S 

I . 	AS:` a d U'l I a. K. C. 
~~/o ~Yousuff 
Ka*nnichett.a, Ki Itan Island . 
UT . of.Lakshd.,adweep-682 558 

2. 	Kunhl.M ~ 

~ S/b Arnbuko. a, y 
M.. a d 	Ki I tan Island 
UT.iof LIilks 	a.weeD-682 558 

all* 
S.)6: N4:6hai`nFne 
K 6rffa'I a rn" K ilfan Island 

1`%.6FLaksh0adwcep-682 558 

e m: P. P. 
S ,/o*.'Harhs* a 
utherlpura, 1<.~ iltan Island 
QT ~ 6f Lak ~shdadweep-682 558 

R ~if e ek P. 

Island 
UT 6T iksilidad weep- 6 8 2 558 

Respondents 



0 

K.  n h 
S/~ 
a  'tt 	KA"Itan Island 

U~ T.: 6 f ta'k. s h da dw e e p - 6 8 2 5 5 8 

A b :' d4l .1~ ',a sij-n:P;; "V. ~ 	si 	. 	
, 

P  n am 6 11, 1 0. t 2 ' . ' 	K*Itan Island 
01,  of I-ak'shdadweep-682 558, 	 Applicants 

(By Advocate: Mr.Sllabu Sreedharan) 

Versus 

On,*i .on ' .F,qrrito. ry of Lakshadweep represented by 
the, Adniinistrat.or, Kavarathi Island-682 555 

T. 1) e D.J.re"cior 6 f Panchayath 
Un).on*Territory of Lakshadweep I~ ',' 	: 	 t 	! ~~ 	 : 

av 
' 

a rath.i .  I s I an d - 6 8 2 5 5 5 

The Clairperson 
V i I lag' :  e .  (bweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Villagq (INeep) Panchayath 
Kiltan'Is.1 	I 	-ritory of Lakshadweep-682 558 Un i on Tei 

The:'kil~rivironrnent Warden 
.
Dep,4t-.,tlii.eti-t! ~)f ~Environi-nent and Forest 
7  0 .1 	T — i al!Of Ice,: Kiltan Island 
til-i oil Territory 	Lakshadweep-682 558. 	 Respondents 

(By Advocate~ :. 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

ON 13V20131
~

: . 

jalaludheeft K.K. 
S/0 	Poovalap 
o ov,  al 'jAou§e :,.Kiltan Island, 

w .1;"6f Egk~h!ad :  eep-682 558. 

2. 	 1 	i C 1-1. 
6 "N' ,  4(` 

d K`."Sjjjyo ~ " 1-' - i~ltan Island, 
U-.~'. : bf L a'k§bONkeep-682 558. 
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8! 	A-W~ffied 
I'sland, 

6-P".1 shao, qy 	weep-682 558. 

4. 	An)e6rali A'.P. 

S/o!S.yed Moharnmed 
Araka,lapdra House, Kiltan Island, 
U'F.of Lakshadweep-682 55.8. 

5.. 	Ismail]" 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Sy. e ~ .Mph ~ n ii ed Koya K.P. 
S/o:  Mo'ha'rnme .d 

K a :i ij'*"* 	H . ipura ouse, Kiltan Island, 
UT o.f.Lakshadwee p-682 558. 

Kasirilkoya C.H. 
S/o* Muthul<oya 
Anlmip6ra Flou 

. 
se, Kiltan Island, 

U'Y of Lakshadweep-682 558. 	 Applicants 

(By Advoc4te*. Mr.Shabu Sreedharan) 

Versus 

614~~ i8r~ -of Lakshadweep represented by 
Adi-fflhistrafor, Kavarathi Island-682 555 

1 
'h  .. 
e 
 .1) 

 re ctor o F. Panchayath 

-it&y of Lakshadweep pion Teri 
K'avaraihi,1sla; nd-682 555 

Th ~6:C-haji'O ~ r: :s:on 
vill.a& (Qw~e~p) Panchayath 
K'i1t' 	( ~~Jpion Territory of Lakshadweep-682 558 

 .'. - Officer 
Panchayath 

K'*~l't -.'an":I,sl'an'd;:Uhioii Territory of Lakshadweep-682 558 
!T 

ke.A.ssi§'taf1t - Engineer 

Electrica)" S.ub ~ Division 

Kilta,(h ',Island,  
tJnion Territory of Lakshadweep-682 558. 	 Respondents 

L 



(By AdvQ"caie*: M*r" ~:S.Aadhakrishnan (RI,2,4 & 5) 

7. 	OA 181/2013 

"e- 

Sadakath ~ulla,. A,'age 38. 
S./o Ku 

. 
n h i :  A hO ni rn e d 

,A*n'ad 1-1.0 use., Kiltan Island Y; 
1.,.akshad .Weep. 

2. 	Mrar 6 1 Ia P.T., age 26 
S/0 i:Ku'nli. :i 
Palfithithiyod ~ ; House,.Kiltan Island 
Laks'

. 
 hadweep. 

(By Advocate: Ms.Da,isy 1. Daniel) 

Versus 

!-he Adi-i-iinistrat.or 
LJqion Territory of Lakshadweep 
Kayarathi-6.82 555. 

The Chairperson 
V~*I. I age ~(D:wee"p) Panchayath 
1~ i I taH- ~-* 68 2:'~6 81 

1 recto'.'r'i- 	-Pa'nch ayat 
De a 'n ; ~ 	f p - 	0:  - PAnchayath 
Ka~a: rathi 682 558. 

(By Advocate: Mr.S.Ra'dhaki- ishnan (R 1& 3) 

8. 	O.A ' No.  212/2013 

P.P. .1-lavvabi,.W/o. Abdul Salarn 
I-a-bourer ,  A, 	Itural Department, g! ICU 
Alg~i 	 ~ R6siding at Pallipurai -n House, 

"erl .'ItOrY.:;of Lakshadweep, 

(13 y A divo'c ate: M r,,,. 	J aj u B ab u) 
V  

ersLv§..,,. 

1— 	The bire6tor:oT Agriculture 
Union Tqrritory of Lakshadweep 
Kavarattl Island — 682 555. 

Applicants 

Respondents 

Applicant 



115:1~1  1 m 

 

 

TI'*i.  e'  Adrni.ni,st 
: 
rator 

Union Territory of Lakshadweep 
KaYaTatti'ls'larf,d — 682 555. 

(By Advocate W. 8:~-Rddhakrishnan) 

9. 	.0:.A:266/20'13 

S a bi r:* A I *i ~' : K— :'. 
K u ri ya,th i :y:od. a'::  'H o u s e, 
Kiltan Island. 

Respondents 

- C.P. Firoz. 
Clicnimanam Palli House 
Kalpeni Island. 

K.P.. Cher.iyakQya 
Karuppathap'ura House, 
K41peni 1:§ .lan'd- 

m "C J a ffe I' 
Pakki 	~'.'H Vpra ~ buse 
Kaflp ~en*i, Island:. 

Habs'a.,:A* 
'Alikonie House 
Kiltan Island..' 

AA?. Nase*erna 
A:ynapur,q ; 11 * o'yse, 

(By Aj ~ 	 Gangesh) 

''q—. '  ; P ,ersus 

~e':A rnin:istr~toi 
~kdrnihistrai'A' of the Union Territory 
of Lakshadweep, Kavarathi — 682 555. 
' 'Th 61) i re .6 6~1  e ry i c e s) 
Adi-hinistratio'n of the Union Territory 
of Lakshadw'e' :'ep (Secretariat), 
Kav , a. ratti 	555. 

e 	kEnvironment of Forests 
.L n-~ 6611614iAg of Lakshadweep, 

a 	 555. 

Applicants. 

Respondents 
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(By Advb,cate:.Mt-. 	Radhal~xishnan) 

10. 	0-.A:Ao. - 268/2'013 

- N 	I ;A ooru 	rneen. 
a . S/O. 11<~,;C I  S 6d Mohammed 

layar-n%.u.se, Agatti Island 
0  -T 	Lakshadweep. -:1 : err,h: 6r y, 

2. 	~ .M. Mansoo*r. 
S/o. I-ate A.C'; Mohammed Jalaluddin 
13harkath Manzil 
Agati Island, Union Territory 
I-akshadweep. 

(By Advocate: Mr. O.rashious Kuriakose) 

Versus 

The Adininistrator, 
Uni:6h Tervit . 	f ory b Lakshadweep, 
Kav a*ra-thi — 682 '555. 

T,he* 1)irec.tor of Panchayath, 
r)epvtnient ofPanchayath 
Kavaratti —4-82 555. 

Directoi-  Of SC ience and Technology 
n d 	n y i itbiPl  hlj'~ ~ t, ; , 

T~ e,  ory.,  6f. Lakshadweep 
8., 	8 2,  5 5*5 

Ernplo ment)  b y 
ka v;,a.  rath 1 	6 8,~` 5 5.5. 

~S~.o*eci~~ j: bfN r'. 
Vil]a& (Dweep Ranchayat, Agatti) — 682 558 

(B y A d V;'O'c a t C: M r.. S. Radhaluishnan) 4 1  

11. 	OA-269/2013 

A harniii; ed -  Ba ~~he&; ~ 'C age 32 
S/o T. ~-'66 -h i's 
Araka 	 Kil tan Island, 
LakshaT d" ~4  

v:  . cae:,:: ri~ , T f'~~shiousKuriakose) 

Applicants 

Respondents 

Applicant 



Versus 

i  -t 'tor 8 ra 

I ~''of Lakshadweep 
i !`.:'!682-'555 F. 

1.  'he.,C.ha irpe ~'son 
V i I I age (1) . weep) Panchayath a " 
Kiltah ~-682 558; - 

The Employment Officer 
Kava:rathi, Lakshadweep-682 555. 

Director of,Panchayath 

De* pai-trriefit 
I 
 of Panchayath 

kavarat.hi:-6 82,5 5 5 

The*Executiv.e Officer 

Village'(Dw'eep) Panchayath 

Kiltan7682 55& 

Horticb-Itural Assistant 
V I I I ag'e'(Dw eep) Panchayat, 
Kiltan ~ 6 '82 5 5*8. 

(By Ad ~;' qcat.e: 	(Mr.S.Radhakrishrian (R 1,3 & 6) 

12. 	0 A - 277- V-2- 0 11, 

Respondents 

Harnedd 

D/o sg .i.d ~*;M ,U""~'-"~~i-ftii~ne,. : ,  

NarnbLc 1a; Ho'u-use,,* ~'i)~-Jl;tan Island 
Pp: . Lakshac*e 

(By A&.Qc,ate., Mr.-Grashious Kuriakose, Sr.) 

Ver'sus 

'T  
e. 	I I is: 

~
k6l 

axs, a" ~ 'ee' 	Kavarathi-682 555. 

~yath D-IFe- 
DPn -e,PaN;"!-,n' h 	an6hayath 

0  

e V~,X: ecutiv&! & 1:6' r 

.Vi 1:1,q 	I) 	Panchayath, Kiltan-682 558 'ge 

Applicant 
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4. 	Ckah::*p ~ersoij ~ * 
V i llail ;g`6 - (0' wie~p),Panchayath, 

2-. ;.i 

Kii ltin.-'16 8 Z.55'8 Respondents 

(By Adl vo' ~tg~'i.~ -M' r.;` 	"6.dhakrishnan — R 1 -3) 

13. 	0'A, 	V 

9/o&yid V-j".':- 
Vallpihkadiydd-U' 
Kiltan island. ,~ .Lakshadweep 

Sayed Badu.sha Muhideen S.V. 
Sh'ahar Ban Vilas House 
Cheflat. 	 Applicants 

(By Advo6a.te: Mr.Grdshious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

I . 	Ti ~i e::: Xd rm'n;  i s t rg t o r 
UT'6'~ Lak s,ha'd weep, Kavara'thi-682 555. 

2. 	Director 
~8cie'n* ce & Technology 
Chetlat-682 ; 556 

-~ 6'tor of -Panchayath 
Rurat bevel6pi -nent Department of Panchayath 
Qhe`tlat7.6:8'2 5 5 6. 

ha' iirpp t' so' ny' 
age.,,...:,,weep) Nrichayath 

(hetlat ~ 6.92`~ 5-5 :6. 

A.dd'i'.. * :'~ .Li ~"b;.I'v"i's'ionaI Officer 
C h e*tJ at ~-.6 8 2'5 5 6. 

JUP16r.Scientific Officer 
Chetiat-682, : 556. 

Acq6.uilts - .QCU ~~ r 
555. 	 Respondents 

(By Ad . 'ocat*& ~ Ur. 8 ~ ,.R~dhakrishnan-RI-3 & 5-7) 

14. 	6 o  2-99/10,43 

0 



P.P. Sulaikh.a 
Puthiya P.andararn House 
K a I p~ ni : . l s la.ah ld l . 

C.P.NoorJehari 
Cherrij,,-nariarn palli House 
Kalber-ii1sland., 

6 - 	A. l"'.. Be: ebi 
Arakka-lae House 
Kal.pon-i Island. 

7. 	M.P. Mohai-ni-ned 
u 11 : 1 J, p'6 r ~a Hol  u s e 

Ka: l,p,qni lsl ~'h`dl* 

(By Ad.~/o"c,'a't"e~ ' *-:M,f.,,~'~kt,-.B. Gangesh) 
VV . 	j 

Versus 

I),&:A&ni.nistra:tor, 
Adrfii:hi'-'sfr&i'oii- -of the Union Territory 0, f 

Laksh4dw 	 1-682 555 Kavarath i  

The~ 'Dlrecto ~, (Services) 
Adi-hinistration of the Union Territory 

Lal('sli4d ~~'&.ep (Secretariat), 
K ~~ aratti 	:5 55. 

epart. 	Xgriculture D'' 
Qhibh':T6fti:t*'-~ of Lakshadweep, 9ry'. 

' 	
~ ~ ii:l 	- I. , 	:i. 	~ l.;. 	'' 	. 

lfth' '6 8, 25 5 5. 

Rbp~.;~gen 	its Director. 

(By Adv oc:ate: Mr. -S. Radhakrishnan) 

Applicants 

Respondents 
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15. OA 300/2013 

	

I 	B.I,,oya, age 42, 
S/o Banimad, Bilutheth House 
Andrott Island. 

B.Aharnmed, age 43 
S/0 Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P- P A lassan, age 4 1, 
S/o Sa~eed Bukari M.P.,Pandathpura House, 

.Andrott Island. 

M-P-POOkUnhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Barnpathi, age 50, 
S/o Asainar, Kakkett House; 
Andrott Islalic.i. 

C-Moliammed Kasim, age 44, 
S/o Koya Kidave, Cliettathada House, 
Andrott Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.ShamSUddeen, age 30, 
S/0 Kunhi Koya, Thattampokkada House, 
Andrott Island. 

B.MUllakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.1"athimath, age 4 1, 
D/o 1,/,unlilseethi, Palath f~uthiyapura House, 
Andrott Island. 

	

12. 	A.Jamal, age 48 ~ 

S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohami-ned Mustafa, age, 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejoniabi, age 47, 
D/o Buharl, Lavanakkal House, 

.Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Moharnmed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Moharnmed Hussain, age 37, 
S/o Kosamrna C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-lakeem, age 48, 
'S/o Siddiclue, Pudlya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalam Kattu, 
Andrott Island. 

K.K.N.Khadeejomi-nabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/O.Koyami-na K.P., Moosathada, 
Andrott Island. 

K.C.Moharnmed Hussain, age 39, 
S/o Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



m 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P. 13 . 1-1 assan, age 4 1, 
'S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L..Patliummabi, age 37, 
D/o Yousaf T., Lavanakkal I-louse, 
Andrott Island. 

I-I.K.1-lussain, ago 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Moliarnmed Rafeek, age 3 1, 
S/o l ,,oyamma, Kunnarnkalarn House, 
Andrott Island. 

	

1. 	K.Mohami-ried Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Ka. di. yal-nmada House, Andrott Island. 

-32. K.Moharnmed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andrott Island. 

K.K.Moliami-ned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A. R I ., asheed Khan, age 39, 
S/b S' yeed Ismail, Aliyathara House, 
And~'~r" ' Ò:; tt Island. 

	

-35. 	1~ .Abdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

36. K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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37. P.Moharnmed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 

Andrott Island. 

8. T.M.Moliammed Allyul Akbar, age 32, 
S/o Basheer, KakachlyapUra Flou§e, 

Andrott Island. 

Basheer Karakunnel, age 4 1, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethl, Bappathiyada House, 

Andrott Island. 

P.P.Mohan-imed Farook, age 37, 
S/o Pookunhi Koya, Thekila Illam, 

Andrott Island. 

M.M.Sayeed lAussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 

~,Andrott Island. 

M.C.1-Jarnmedathbi, age 37, 
D/O YOLIsaf, Mylachetta House, 
Andrott Island. 

Doulathabi, ap  
' 
e 33, 

t  D/o Kidave, Lavanakkal House, 

Andrott Island, 

Guhar Madeena Beegurn, age 37, 
D/oMohammed B, Allyathara House, 

Andro"tt Island. 

K' J<'Xiookunhi Koya, age 36, 
S~/& Y ~coob, K'ol ikkatt I-louse, 
Androit Island. 

.1,,.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 

Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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0 

The Administrator 
Union Territory of Lakshadweep 
Klavarathi -682 555 

Director of lEducation 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavar.athi. 

Director of Panchayats 
Department o f I'anchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/I I lage (Dweep) Panchayat 
Androth Island represented by its 
I -ExecUtIve Officer. 

Faisal Arneen 
S/o Pookoya N 
Achammada ]louse, Androth. 

N/1 o h ar pmed Shamsheer M.K. 
S/oWfliesha U.P. 
tMayamkkada House, Androth. 

Mohami-ne d Asker 
S/O Seethl 
Aliy ~.thara House, Androth. 

N6usl ~i -akhan M.K. 
S/6 ~ 86ed K oya 

. 	 F 	..i 
N4.,h-*y4ahikald(ada House, Androth 

~1 
med Kasim P.R .  

S/ 	ave. I'alathupra I-louse, Androth 

Abdul Akbar 
S/o"SAkair 
P a) ida't h Puthiya Pura House, Androth 

1. 	N4LIjeeb Rahman 
S4o I brahilli 
/-NI'iyat.hara House, And-roth 

12. 
Koya 

K~W~'blfiiathi House, Androth 
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 Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

 Mohammed Abdusalam T 
S/o Abu,sala 
Thech6ri House, Androth 

 Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkak,kada House, Androth 

 Muharnmed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.I<,'.Kidave 
Palathupura House, Androth 

Muham: med Khaleel 
S/o Abdulla 
Aliyathara House, Androth 

Muharnmed Basheer C.P. 
S/o Abdul Khader 
Oerikkal Puthiyapura House, 
Androth. 

(By Advo(, ate: 	M r. S. Radhakri S'hnan — R 1 -4) 
-19) (Ms.Rekha Vasudevan (R5 

Respondents 

 



16. OA 301/2013 

I 	Attakoya T.V, age 44 
S/o KPya Thankgal T, 

Thailath: Val iyakkattu 

Androth ISI-6nd. 

Sa c 	oya,.age y ed-  K 	43 
S/o KOY4'kid  a,v.e Aliyathara House, 

And roth Island. 

Mohammed, age 54 
S/o Shaban, Biriyammada House 

Androth Island. 

YOLI. Safl:age .60 
S/o Aliarni-ned, Kandalath House, 
Androt.h *  Island. 

Muj .6.c R.ehi-h.an , age 35 
~-/6 16 	h etta House, 
And,.i. - 'O; t: I1 lsla ~ d'." 

A 
. 
bdifl.,Nasa'r,` ~age 38 

S /oNqlla Koya ~ , Kunnashada House, 
Androth.1slaii'd.'. 

Moharhme'd.13asheer, age 37 
S./o Yacoo b Aliyathara House, n 

- d rot'; 
I 
 i Isla 'iild. 

Slii ~h!ab6'd'de' ~p.'i ~i,*,,,,age 35 'Ij 
ye 	py~,Pandath Puthiyapura I-louse 

).a  .0  

0 *!"44  
SXo KO'yarn'rna,! Mayarnpokada House, 
Androth Wand :  

Nouf~ l, age 43, 
S/.o,.T"'oyan ~ 1i1a ,!'K oya, Thacheri House, 
And.roth I s: I a ii d'. 

As f, 
a  g

- e 3.7.' 
§~e6tlii- Th`~Cl heri Moosathada House, 

I n**d. 
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I-d 	age,30,i:.: ,  
~ Jam 	

. 
ee 

	

/d~*. 	a.]qdb h, -Kadiy4i-nmada House 
4h s1d d... 

o- h'a'nj',1'n - e;d'*Ri;af&ek ag6'41 
S o"A y,  s hbm—  m , a b i,- B i I uth*eth Ho u se, 
A n Oro:  t:  11 18, *:1:  A III;  d..: 

Jala.,*, age 3'7:, : ,  

S/o Kunn .isegdhi, Palath,upura House, 
Androthl Island. 

Farook, age -49. 

S/o Koyarnma, Pochalarn:  House, 
Androth Island.. 

Abdul J-I~ ssa 
I 
 n,.ag*e 51 

j. ~ 	": 	: 	, 	I.. 	
- S/6 ~ Abdu), Khadbr. Karachetta House, 

n d roth I s'l arf'd . .' ~., 

K-6ya, age 48; 
S /9. Sayeed Mohammed, Thacheri Moosathada House, 
A.n: di":o*tli Island. .* 

J. :-1 . 

ag 

64.7 
5/.o,K)daye, 

Mo 

 odampura..fiouse, 
A6d,i-.Q.t'h, 1 : ~ land. 

-wh4 -`ihjb-d-: -  Ij 	c 68 ~sajh, ag 42 Ni
ia:: ameb, 	 -n Pura House, 

	

.1. 	
d1A7-hikakei 

a:i 
"

m oth1si'and.-1: 

.1-;abbai-  age 39" 
Kunnashada House 

-And.ro.fli 15 :1:41:id. 

Moi- hami-ned'L ii~ :  yaudden,age 33 
~6d M8 S/o Say. 	harnmed Neelathupura House 

~-6drotii, Is1i6d. 

hf~-& ,6d':-~ age 
d Kunhali House, - ; ;.amme 

	

r- 	s an 

agl e 33 
S/. i 	doda'mkakkada House 

A 	J.6d I sla; n~j. 

ka" fi-dad ceb i';: age 46 
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~- ., ~ '.-P~~.-Uthiydnalakarn House, 
ndv.. 	is: 

1 	eem.... ag, 
Kandaldth House A. h'a ffi. 6 d 

4 

_~n d r6th I -so'! a'' ~"d 

Mcwhati-ne'd S4166.m. age"142 
S/ , ~ S  

	

.. :: ~ - - 	 ~ : : h' mfti6d'L,-"Kunnashada House, 6 1. ayeed, Mj ;o,. 
A -of siand' ndi h 15 

Qafoo ~~ age,A f.: S. 	
P.  e;  ,,.o.Th ~Pgy' .  oy:-.a­,. nt~rnveli House, 

Androth' klah&... 

Siddee'que," a'" 43 ge 
S/b K.idave, M6 - diyothada House, 
An'dr'oth Island. 

hanavas,:*'age' 33 
S./p,Kun~i K.oya., Po. chal .am  House, 
An.di ~oth Island."' 

Pqokdhhi~~.~ age 50n 
i  th' ra House, a a 

 
/6 bu~,Wafi Mahakar House 
Ain'd4`6th I­sffi4-;.-

yas, , age ,  11*1 	36 :̀ , ! ~ 

K6ya Aliyathara House, 
n  -oth fsla~d~ d, i 

M.6ljan')rned.;; *asheer age 39 
S/6. Si 	d:.. 

 ~~O`harnmed, A.1 iyathara House, .,Yqe 
C,  Q t isf,  hd. i  

b i'affihi.e 	ge 33 MV; 
-6;­  aye 	I T: liyathara House, f j 

rot T A~ - I 
A~ 

C%6~ t`i ~ K pya,,,age 46 
8-/d ~`K ader,'.-M~ih~rapura House, 
A;ndr. b'ti~A-sla6d`. 

0 



Shams.uddeeh, age 33 
S/o:.Abdi.-d K'ader, Belichetta House, 
Andi-oth Isl ~ hd- 

Kunl.iisee.t,hi ~'  a e 47.11 :1 :. .: 
S/o Aboo S ~ Ia, Lava-naikk'al House, 
Androth, lsl: and.:. 

)~acoob, age 45 
S/o SaInddeen., Kunnashada House, 
/\ndroth Island. 

A bdul:Jabbar', age 38 
,S/o Sayced N4 oliammed, Kannichetta House, 

Androth Island. 

Jamal,'age.41 
-iouse, S4Q_S ~ayqQ~d Bukai Bidumkattu Bilutheth I 

,~-khdroffi island.' 

aj U ,  -al 
Sa; 	qkari, Thacheri Biyyada, 

Andi o ' th 	0 
s a,', 

Beegui-~ , age 29 
ID/6iNiallakoy'-.-.-~A, Lavanakkal House, 
Andr,o- th Island. 

'3e6gum, age 28  
0 	h~ Lavanakkal I-louse, 

6 dj -  f1h Is 

ma Age- 3 2 
hi-nath Villa, 84 

I 	S', 	d: c 

~'nibdde,&6', P.T, age 33 
S.: /-b! N'~. §.ar,':...C.h.6dat i House, 
A i' : !.O ' - otl 	S, an' ; .... 

1'q*tb a .1 a- ge 
S~ -/:O .y'o.usaf P.~~ifi; daram House,. 
An 

c 
1--od 1 1' 	'd* ''* S. 



Hassan, age 39 
S./o Sayeed Bul~-ari, Matharapura House, 
Androth lslan&. 

N/loham*med Saleem, ape 38 
S/o Yo . u . s . a f.  Thailath House, 
An,&Oth,Ysland. 

Mohamm:bd Musthafa, a 
.. 
ge 36 

S/0 Pookoya"Neganni'a lcla I-louse, 
Androth Island. 

Koya, age 36 
S/o Attakoya, Mathil House, 
Androth Island. 

K am 11, age 4 1 
S/o Muthu 1\'.oya, Palathupura I-louse, 
Androth Island. 

A-sif g 30 
Koy~ a, LavanaUal House, 

Andro ,th Island i ,  

Sakarlya, age'32 
S/0 1\41-ItIlLikoya, Bilutheth House, 
Andl-oth island. 

Salih,. - agc 337 
S/'.o. K Lill il<o ~lal, 	House, 
Andl-oth Isla. 6d. 

~i e 39 h I at.11 .0 11.0" 	g 
S/o Sid&cq'd :b~~ Bilutheth House, 
All'ctroOi Island, 

M.ofl ~Plllnicd ~~,S: larn Naser, age 40 
S/0 Sayeed V16hammed, Palliyet House, 
Androth Island. 

Sayeed'Mollanimed, age 42 
S/o K'a,simi, Achadapurakattu House 
A n d l - o t h . I .s I a d. 

Ali var: I.--I ussai. n.  age 29 
S/ Po'ol(6'ya,;1(.unnashada I-louse 
Andi `.o` 1 	f " d Is all 
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63. MLijeeb  Reliman,age 37 
S/o ~ Sayeed. Buhari, Karakunnel House 
Androth Island. 

 NO ci fe I K, age 3 3 
S,/.o Nattaya Koya, Cheriyadam House 
A*1,) .df;-,bt.h Island. 

 1 'SS 	ge 45 
! ~ :Karakkada House 

-s 	d 

 Sha,1118.0 Sh4m,00s, age 34 
S/o Cheriyak .oya.M.', Pentanivilapura House 
An&oth Is .1and. 

 M1 '0.1, ~aiiibi6dAdul'Naser, age 308 
M, 	iK'' ttiathattu House 0' . 

 

.i: A 

oi affillib".. 	9hul Ia. age 33 
jj~ 	ya 	allal House 

Ajic rotli 	sj  

 1 	r di~ llah: 	&130 
S/bi ': K Unhi:8-(Ahi, Perumpalli I-louse 
Androth'IsFa6d. 

 Riya:s 	a' e 29!:  .9 
S/6 S h aik, 	

P S' . 
pya 	Pentarnbelipura House 

 'A . . 6" 

'i 	-ve 	Ta6dathu Lavenakkan House a 
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,age RahMat*5:" 	42.1:i.. 

4t ,  M. Math'i FiFlouse 5/0-looku Y:,. 
A 11 d .ro,th'fsl. ~nd, 

Moharni-ned Hassan,*.:'~ p-6:37 
.S/o ~ Sayeed;. 

. 
MP" ham rn. 'ed%, ~Acharnrnada House 

A n d ro thj s la:h 0: 

Shaiiis ~udeen~'~~ge 32.:~~
-- 

S/o Muthu ;lC* ,;6'ya K., Nl ~ eflai House 
Androth 

" 
lsl ~ nd-. 

Mohammed N:aseer, age 28 
S/IO.'MLII la*1111lied, Pentanivelipura House 
An,droth Island. 

Raulath. Beegum, age 29 
S/o -I"hangakoya, Arathupura House 
Al.idroth IsIa'n'd. 

Fathaliudde'eh,* age 38 
S/0 K-J *dave:U.'K,., Mald,,et House 

-ot 

er a W ~ "IF dhe ~: ' 	age 32 1 M 
./0"., bdu'l -Khade r, Moodampura House 

Mok a n 
. 
iiii edMbstafa, age 33 

S,/Q NhMllillaoi'ya, Jaba1pura House . 
Ai 

. 
idroth.  lsland. : - 

Mf lohaliid~e'&16sirn, age 47 
S/d K 	Makket F 

I 
 louse 

t 1:,  I 's a,  In: . 

age 40 
S-OIIS466a) '.6haiii -~'ped,13ilutheth House 
Aj1drbtl! ls :f,a!j. 

seet'. A - I . a, '1'"' 	0, 47 
-S'/O'.'Y66s'af.:';,M'6 *tha'i-apui-al~atte House 
A b d r;6 t h. I sI.a 6 d.! 

Ffajiisa lI,.oy ~ ,:j-..,age 42 
S/o;  Aham.m:6~i 	Flouse 
Aildr-Oth I sj a fid 

0 
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84.. Att~ kol ya, 

S/b 	Atiyathara House 

.  A a -6m Is an 

 K'haj'6~[ , ~:age: 49' 
:o 	a ~y­`& p"cf,. :  Oihei-~ikka'f Pifthivapura House 

call  dE 

 
.1 	'1 	

11 ­ 5 	3. 	; V. atha iti 	a: ,  age: 	, 	1. ~. - 	.. 

S/0 ~ ayee 	 Tal I iyett House 
Androth Island. ,:  

 Basheer, age,5.5 

I'li a c h c r il  Moosathara 

Androth Island. 

 "Mollammed Farook, age 33 
Tharampall i  Makket I-louse S/o Nallakb a 	 I 

Androth . I si a n & 

 A` b 	q -"a  I i l-,i, a 9& 3 1 
S 	h I 	m pi:( , _; Qya i ; , 	oosakada House 

 Sale'c'm, .:age 3 1* 
S/ 

. 
&Se~ thi A<,.ai -akunnel House 

A 11 	rot h` fs fa II'd 

 Mollanjni ~ d .,Kasim, age 33 
P,C., Pathada House 

j­ i. i 	1~ 
Ai4i-6ili -  klan;  a.,:  

 -age 4 4 

S/6 -T, -A 	9, 	av'anakkai House 

 m. 6hamm'ed:1Hjjssain age 41 

66d. Ninail, Kandalath House 

A .0 i*idi* th -IsIan... 

 Sabil,  Khan ) ~.ge  33 
~S/p'-J~oyai)lrnakoya, "Thattampokkada I-louse" 
And"I'oth Island..' 

 
kari ;Podan) k A kada House 

i~ ` 	4 



z  

96. Akbai--C:* ~ 
. 
agq ~ ;;3.3"* 

S&Aft-Ak- 6~ ; ' 	K :.-'-,l,!.:Edayakka*l House 
A66 

.. 
`6t :'fsTa!h;  

9T A~ 68; 	 `3 
.611 ~~:'hali House nga W 	c 

An 	h IS anp t 

 M—*O'hqt~i-~,6d.M:ustha~fal.' , a'g'e 42 ,  
Edayakkal Hobse' 
A -otli Island. ndi 

 Navas, age 25 
S/o Elussaihl ,~., Thahlra. Manzil 
A] : i a. r oth I slAod.: 

 . 	6 	- 'S'  11 a 9 4 yA s, w 
S/6,Shaf-a~u4een, Mathil House 
Andrl `6 th Island. 

q 	'Am. 

1 01. F;Ias.§ai.i,.a. 
S/ 	S 	tl 	Lavanakal House 
Androthl'(Idand.,:` 

 Mphapiill(ed Basheer, age 42 
S 66s'~f~ N611al House 0: Y 
Aii'di-'bil~. island.. ; .* 

 S 	3~sfqr e6it lage - 16 
a 	nnashada. House 

n . d ~i 16" t h I .  S, 

1.04. z ;: ainul Abid :Age 26 
S/o!' -Kidav6,K., Palliat House 
An:nd.roth 18.1an'd. 

M.uthu Koya*' ~, age 39 
S/o Kunhi. ~~'ethi, Makkette 
Mdroth sl ~*a'lid.'! 

* M" o li a-  i p` i 14(60, ukhbeel, age 30 

	

S/d K.bYal-nit""k 	 House 
.1 si-an ,  An 

h ear ~,Iage'27 
S  IC-0 1:6 	:.~ ;a:: i av:e MR, Pandathupura House 

id 0 	"d 

0 
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 hi 	 6 2 1 
0 :' 	U. 	'.U ~ 	 R"'Pan: dailiupura House 
fi -iot 	Is a n**'; 

 Uba'i-d' u I'l ''a Ag6-12 9 
~~k~hnipura'. athar, 	House 

Androth-Isidn*d: 

 jalal 	ge.49! 	-Til 
S/o Yod'~ af 13 ..'-,Mo6dil-npura House 
An.drothlsla' n' d.'!' 

Ill. Kid. avu,-  age..55 . 
S/P,,I.t,id'e66.'M., ,::R.ir,iyaiiii-nada House 
Androth Isia'nd, - - 

 Kidav,u, age 59*-.. 
S/o h-jab, M'ekka't.House 
And*ro..th.ls. l a*n.d. :  

 Moijarnhied, Salahudheen, age 26 
Sio .ko:  y :: '-[-; P !.  , Kandeth House 

o t 	s I a*  n!  d. 

 o 	-ai "i ':e'J" 	li'~kee'r, age 22 
:~s 	I~J: Makket House 

n, ,  ) -bt 	Pli. 

 Mok:ai` ­ : 	~A` lth ~f, age 24 
S/.6-Tai n a I M'~ 'orn y 	pokkada House 
And-roth I s'I'an d.! 

1 	16. Abdul Gafo 	ap or.. 	-e  28 
S ./p N,  allakoy 'a T, Bappathiyoda House 
~\i.id.Yoth Island. 

Mobammed"Ya'thiya. Khan, age 23 
bc':I-X~ Mathil House 

a p- , '~,oy ; , age!: MI""K 	39 

A n' d i-*o' Oil s'l a rl 

K 
 U  

. 
I  I  lili lwy~ a ge ,  3 5 

Sr  /.o.'. ~~ hmcd- ':P.6n,nikarn House 
A: , n d i.-P't. I.I .  Is a il 



Z :0 

120. Zalhul*Abfd: ~ age 41 
S/o. -.Assai11ar':N.P.., Kandalath House, 

121.. IM o. h a iii i ned, ago 50 
S o'Abdul K,,hade:

. 
 r,Kaval Chetta House, 

Ahdroth Isla ii-d''t. 

AbLIN'a'sli ,  ~ a*& ~ 36 
uc- ' !!K* unn h a d a House, 

And:1-0411 kland. 

Molianimed .Aboo Salih, a 
I 
 ge 37 

S/oMustha fa,. A.mi-nelarn House, 
A1.1drot.1i Island- 

Koya, age 37- 
S/o Sayeed Mollammed, Lavanakkal House, 
Andr,oth I s I a ii .d.- , 

Wham .med Rafeek C.P., age 38 
S/o Save'ed..Cherikkal Puthiyapuram 
XI ndi--oth 1,,~ laiid: 

a . - Vek, age 40 1. 26. 
S/oJJk <~ as. .0iliutheth I-louse, 
A nd:r o f 's" I a h 

L I k b' :c*:  6 1 ag,Q:28 
S/o N4-aj1cedAJ.,; Perumpalli House, 

IZashc6d : KhPn;,-age 33 
m 	Biyyadach.etta House, 

Ajjd)-, ~)tji stallc' 

am-obk age 31 
S/01'06]Wtt~', R.''Ohnel House, 

-30. 	 31 
S/o!K'bvam:rn- a1K'.P'. 1  Bappathiyoda House, 

131. Mol1, :a11'1111cd:'Kasi-m, age ~ 30 
S/6: :Nallakb'ya; -* J,,ennashada House, 
Ahdi-oi 1 kla:n 

j 



132. Mphaiiiinea F'a~!-al, age 3& 
I d. R., 	an a la'th House, 

A n'd 	h~ Is ia;%  f;i 

133.' M-oh"~ffirned',Ab ~61';C,  .4a por-T.M., age 38 
.'ar 	'y Makket House, yA~ Th 

AAdA t fii ~ Is'lat'I" 

 '..na 	,.a :  g. 
S ./(j; !K -,,.d ~~/0, ~ -PooVa.dal~.k.a.ttu House, 
A 11 d. ro i h I s an 

 Mohammed S .aleem, age 31 
S/o...Hassan Kdnn* i, Keyiyoda House, 
Andro*th lsl ~and.' 

 Ko*yanirna', -ag' .e'47 

S 	
Q Saleh  Kavalchetta House, 

A 	I s I and"*': ' 

 FfidayatiullaA& 38 
di;n rh 6, S. 	 Karachetta House 

To I VIS. 

 Abduil-Aicel i"Khan, age 41 
S/o,Mpharnii~j'ed, Bi*rayammada House, 
Androth, Islan' d. 

 arhSu*'d.dde" : 	32 t' 	 I ; 	, 	i 	., 	~ 	.4ge 	I 
S./blSid-'66' 

~ e  . M.P..,: Pazhayakamkattu House, q 
h d: i -o''t I i 	s' ,  I a h d 

 3 3' IL-j'  
S. 	ko; 	-hmelam Hous e , 
A, 	Slla 

 
i d.1 

i,~ Ài I 1;a! ' ! '6' ' Y' a, 	ag", 6 i 5 0 
S/b Ah' 	 House, 
A hind ri  6 t h" * ' f 	1 an d :. :  

 11-1 a 	k oya,'Ia ge. 4 3 
S/I&Xid ~ve B; ~ 'i,~ Iiyathara House, 
A*4--oth:: ISJAII~ , 

 1` 1 'e 	s aip ~ age 28 
17 	H Amme am 	ouse, 

:n 	Idnd; 



.. ........ . .... .. ............ 

144. 
I'l P., P JpUclamikakkacla House, 6 S A 

Ah 6  -S .  

ge~ 145. :  
eIA m' House, 

A n c. 

Mo .harnmed 1 ~ 16al, ag~e,3.8 
Slo Nallakoya,Perum'pally House, 
Androth Island.'' 

I1 ookqnni,,: age,.56 
S/o Yousaf -l-Wi; Bappathiyoda House, 
pd ~oth Island..,, 

ji  oli 	'ne 	d~ heei': age 38 

	

k`da ~4 A, 	-np' kkada House, :0..: . :  i 	ayaj 	.0 
t 	l;'fLj .170 :  11 1 s ai 

C h ci r i yal~oya,, age 3 6 
S/o Kunnik6ya P., Thacheri House, 
Androth Islan 

as e'Q III q d ~'e 6 n' K! . S R, age 28 
S. /P.-Abduf Khad~r T., Karachetta Sarommapura House, 
Ahdr6~ ìh 1,  s an. 

41 15 1*. Ab dfil FCA-* - `!' ~, , , 
è6 ~ ----,8:6,"h ~'H'M.,tKunchaIi House 

I 1i 	ai fi'd 

I~ 

. 
iy a' :  U' ~ 

. 
i ;, a. h ii 

I 
 i 

 . 
an, 4ge 31 

S 
. 
.1b unnil<; o. ,  a~ '. M.P., Chekurnmada House, 

AliciJ. -Oth .  Is a*II'.d;. 

11-:; 11 b age 4.6 
S/o Kader,'.','j?qi:ui -n'alli House, P. 
A . n,*d'i- ()tll 1'8, jap~d_ 

i 'ye' ,:52 
Q/611, 	a.. Q a : 'Kofikkattu Nacluvilkarn House, d',y a i~ 1. 

n 

0 

155. It ah;1-:!,m 
anl8a. 

Alhdr,oth- I §ld-  
I 

1". LD 

5, a A.Iiyathara House, 



156. 

.157. 

 

 

 

 

.162. 

 

 

 

 

 

S  
c e i I la 

S  
~0` 	a P 	...k.hanaf House, 
ndr6't'hj§-laM' 

Sada'lckkh ~611 ~ ; ~. -age 34,"" ;: 
~bkade House, o u a i 	C;  tt a p. S/ B h'i N IC 

A n r o't l.i .1 s.:l -a f*1 d. 

Ba'shebr' -:a*: A*O: ge ~ 

S/O'Sayeecf.'K. '  kunnnashada House, 
Andr'oth Island. I" 

Molia, mmed Kdrais~ i, age 25 
S4 Sayeed.-Moharnimed, Karakunnel House, 

J ~r aj 	47 age 
S/o K , i dave: K.., Kunnurnpura House, 
Androth Island.. 

N4 o h W11 Fn c d. R a F'i , age. 3 1 
S/O.-  Ija Jpza. Koya. K., Pathurnmapura House, 
An:di-ofh Island. 

Z  '~ :i n ~~U 	age .26- YA ~ii 
K.,C.,Palh.yat House, 

di-odi Js-land'. 

.
~d~ 1; J;abba"r ago 3 5 

S/6" Ku'n'nni",*,Se:'ethi Makkett House, 
A q 	o:i k'Isi' l a rl d. 

'~.aje,ed M.oliai~qr~ed, age 54 
.,S/O,.Ki'davu: Poo'v ~dakkcattu House, .' .. 	.. 	~ 	~ -, 1. i , 	~ " 	'. 	., 	I 	. 

I 

Aq.,dro'th:lslan'd. 

A ttat f b -  -'~a­ge3: 7:': , ' 
';b 'A? Thacheri House, 

n* I" th 	a I 
s  

g  13 al lZe 
0/6! i 	~hi mAkb"Ya.P., Thacheri House, 
A ii d* roth islan 

Y. 
a  k  oob, a q; 4 0:  .9. 

S/o..KidavLl,' K ''Animelarn House, 
An.di-.6.fli Islaiia., 



168. . Mto lla ni nj 6d lWee - age 42 
	

0 
S/o ~ K oyai-ftrn:a:k'6y8, Mayarnpokkada House, 
Androth Isla 

MUllalWya -  age 47 
S/o, Ma'jee8'K'.,, Lal' ~nal<kal House, 
And!' th T.: ' lal d. 

Poo]<U a -  t 4:6) 
S/.o:.Ki. :  ave 	Arni4lai p  H.ouse, 

id -oth 	I Is and. 

Mohammed ]<,asirn, age 46 
S/o Yousaf, 9 ~ppathlyoda House, 
A14roill Islan d.. 

K idecj.a, age: 5.1 
[)/o.l\/Ida. v.e K. 1,Thacherl I-louse, 
Androth i : s 1 an d. 

MulNbi.-, ag&*54 
Ralathupura House, 

Z 	d P.P., age 25 M an zo o 
! 
rj: A'Y)- —ayee 

S  'M 

	

	 hikkatt Puthiyapuram, /o 	-P-  -kqhull ~h, Pur~t i 
d Andr.o4h Is ari 

Ali.Akba ~r K;;age 25 
S/ok, heriyal<'6ya, Kannathimada, 

i.1 d-r o il  h 	s.1a ii d..: 

ag 33 
S/6.,Sh**,rj ~ j<,-oy ~'i! l(u nhali House, 
A n C~ ', 

(By A cl,\W 	J.Gangesh.) 

Versus 

Administration ~f. the UT of Lakshadweep 

OT JA~ kriculture 
UTF 'blj'dl~ skai l "Oep, K.aivarathi 682 555 
represonted

, 
 by,!A Direcior. 

t la~.dth, ya s 

J! i:' 

Applicants 



;J: 

Dejj*artpient 0 C fia~nc'hay.ats 
f1ji8tfation' f the UIT of Laksh adweep 

2- 

~
& , ::T.a c aya )"; : "h h 	t 4. 	V. NT4'9'6 ~kffile 

V, j 

I 	

by Its 
0' 	 Respondents 

(By Ac'l.v(jc*a'te:,I~~i-..*$. ~Radhqkrishnan) 

17. OA  302i200- 

Jaffer, age 335. 
S/.o. Babujan Pannethechetta House ? 
Apilni Is] and. 

 `0 	ge, 
S/o 

, , 
.1 
	

House 
J". 	! i .: : 

sla ,  d 1111111 	n 

A b dU I , a'Koy 
: 
a a ge 50 

S/o -Attfflw-~~a :Malika House 
A M.  i n i I's: I a* n d~ . 

Nailal~'6y'a',"ag'e 40 
S/a Abdul 1,a ~:Koya,:Puthoya Kanniyarn House 
A11iini J*Slaild- e  

M66, - ag6 47. .5. 	A.'I 0 Mo aan 
House N arnip o,' N th 

.!§ a 
I 

3 6 " 0 . 
/;0 :  k,  9i  ~,̀ 8(  ,., ~~otfechetta House 

AMMI lsland.. 

Jabbar P.C,.a'ge 36 
S,/.o- 

C * 
heriy.a K.oy'a, Pura .kkachetta House 

Ammi s ail 

Y,.oqs,af,:'a.g~ !e'36 
'el'yachadachatta House 

	

-E 	I 
A;, 

 
S 	avee 	ya, Mampurarn House 

(B y A (N o c!  at e­ 	r'.1C.A. G a n ge s h) 

Applicants 



G 

Versus 

Jhe.Adrnin-istr~ior - 
Ad1`nini:*s'6- ati*ohi of the'UTF- ~ of Lakshadweep 

..K~ varatlli-'6,8,2 ~ 

Di'r6ct'dI;:Qf Pa'nqha ylats:  
Depaftrnent;o ~-: a- ncha' 
Adffiini ~tr~at ~ohtbf:-the UT-of Lakshadweep 
Kavai-a'thi-,68.2 5:5.5. 

District Panchayat 
Ammi represented by its 
EXCCUtIVC;Officer. 

N/111,agq (f)\,\,/eep) Panchayat 
Am,ml Is*1a,nd represented by its 

	

I E7 XecOtive Offic.er. 	 Respondents 

(By Advocate: Mr S.Radhakrishn'an/M/s Sheriff Associates) 

18. OA S6.3/200 
77 

Abo6baker:  II!, age 41 
House 

Kayai.-a'thi IsI .and, 

2. 	Mu,~ fhaffi B.K ~.,'46 .45 
S/o. Sayc.e Bl.ak ~kada House 
Kav*a'l ~aih-i' IsWdz 

~ . , Shal`M age34 Mphalhirh ~e'd 	r 
IS/6i.'I~t,a:l ~i.z* ~ tli~~..M—'-.,* ~.Malika House 
Kavar8th I . ~is  '] an  a 

4. 	A du:FNA`~-6r` ~v 	age 43 
-~6 C 1161 

- 
-iya k6y'

. 
 4~  K:  Aynipura House 

Kavarathi Isla'Ild. 

'~ ac'oob K.P~.~
,  3, , age~ A] 

/ot'-.K d av e ,  U. J-)~ ~ Kuttipapepura House 
KaVarathi Island. 

A I 	K ' 	3.1 
y a rn 1-1. o u s e 1 

Il i 	a 

0 



7 

0 

6 

ce 

lip) 

13 

E 

15 

16 

17 

ail 

Mu eeb,Rel i in,ah:1U.P. age 34 
S/6..-Aliko')~k: -C-.'K. , ~ Ufhaiiipokakada House 

an ,  

'I" ~ '46flouse 

NM uje e:  b, d h 	n:  13' . - ag6 -30: 
,5/o T liailgakoy a, l311-6),mil"l-louse 

a 
. 
ptha P., age 32. 

D~o'All Aradam,*.Poovi noda House 
Ka*varathi Island. 

llas~heer:p 1 	44 age. 
S/oMbil-dill] &Pallipura, Puthiya Illarn House 
jlla.vaj ~a h 1: 1 SJ ani.d.. 

f e K 
: 

Ab-&d"A' :~k~ e 	age 44 
S/o. Alline. d. Kattimmada, Kadapurathaba House 
Ka~, ai,khi :lsi l an ~ . 

5aleem AT."ago 34 
,S ~o - Moh:a rfimed:C R, Athampapepura House 
K ~ v'arathi f8'1a;: n d̀!. - 

N4611'am-nie'd f-lfssainl P.A., age 29 
S./o ,11681'j'&ILI ~j!j~ 	Puthiya Alikorn I-louse 

S 	
'-ih -Iihikad House' 14~ -W 	6 

KlaVarb't j1j:s 'Lind 

-An-,%v'arAA 1.'age. j,q 
S/o mut])U ~, A 	-a ypepui 

B  leel"'S' a:,S. 1 
S/0*1-la ~il~t~fi~:: -, ,  i I Safiy4biyoda 

S adct 

R 

r.] 



lY.-I*tlV11 	ftwl 

anizath 'a'gq";';2 1 ,71 
A  -y-  ep -a .",'n 	ui 

a vara':th JI'l, sla. 

M"'u;j*:"eeb": -.R-eh- iii'an ; ,':a g-6`3 8 
A 

.

S/o I .  a 	at 	a.,f ya ~biyoda 
kavat 	a 

Maiiikfan K.11 .,:age 30 
S/o Abdulla A,Kuttit.46 ura T 
Agattl k;land. 

I-lidayathulla S.M. j  age.36 
S/o Han~z~ath B.'K. 5pbqida Manzil 

KaN 
. 	

Island'. 

1n*"s 81 ~ r : ' ~ : P-" ~ ai g'6 '31 
, /o 	r 	'-bya K.P. );  che'i K 	Pakichipura ya ... 

1~~ . a V a ra.Vb i'. l's.  I a.h*d. 

SLIhM;an I 	age 38 
S./o 1..,,Idav6 U.P.., Kuttipappepura 
K'avar'al thfi 1, s I ali d'. 

Y 
: 
ac0ob, C 	

. 
age 40. 

I-) '' pul eenakeel House 
a, r:,  I 	s ~Inci. 

CR, age 3 
ib h', Koichipura House /6- K;akhi.. 

s , a 
 . 
n 

. 
Ka\'/~r'dthi J 	d 

ag~,: ~ 9 
'S/0.Ham'7d,thW61oda House 
K avarath i.,l s I'dfid. 

Attakoya B:, ag6. 4. 1 

S/,o AbO'o*b'~ *ck'c: J. ':M.1, Birekal House . 	... 	... 	. 	. 	! ~ 	I 	" 
K~ V'ar'a­thl 1 sla I'l d . . 

1 

1 

:.i age  30 
A*!Q-'!!~T,~ Hiveedu House a I.fi*-i 

1; 4 b I ilal'l .; I;-n:  'd,  4 6baFK.K., age 31 
P 	u N"~ :~~]~ :, nnarnkalarn House 

0 



11'r- 

- - - - -- - - - - - - - - 

01. A sh i k~ A I 	~ige 3.0 
q  "d - pa.-pada House n. i 

Kaya'r~ thijslafid. 

3 1 MoharnnIe 	fi P 
'6va Palti`6am, Pulipinnakad House /6 i C h 6 i- i y a:.b, 

Kavarathl lsl ~ ild' 

Pobkoya ~ .* 	a 
's d 13 A, 	 yqp" House 6j a I M., Ruth'i ~- ,ura 

' 'T  Kiltan -  1.s1and.,-. 

1-fus.sainali : K. :'P., age'.33:.' 
S/,o Muharnmed, C., Kuttithayapura House 
K a*vai-ath i I s I an..d.. 

Sulainnah. M.,*ag'e 37 
S/o .1-lan.lzath K, Maidanoda House 
1.6varatill klaild. 

K. a.'aJ-1u*ssa~ i.n*.C:, age 37 :  
S/o Ahamijjed K 11a.n. T.P., Chungarn House 
Ka Vp. 	1i i I's r, n* j 

37 	M.' 	M"ah TX.., age 38 
S./b Ph fi- i 11"i lc4a' H o u s e-. 
a  'N arat ii s a 

M`ohail~med S,  lia fi K. P., a g e 3 2 
S/o S.a~ e.d P6o, 4 A~', Kakachiyapura House 
Kaiv a*rathi I's la,  n* d. 

M oh'a III ill ed.'*Ra~ fil: B. ,  age -33 
~ /,6'Ait'~]~~id:a ,~~"~ -r,.P.,,.Beeranthoda House 
ka,:,.  v a'l*"! a': th I 	a I'l d 

iJ 
63. 

T 	
i::mPuleerikeel.House S 

ltjrhm&!~] 
Thekila 111am 

Kai ~r~ th'i Isli'and.. 

m1 oha mille'd k,a:  O.ek.., age 37 P,~ 

"/0 A 1* 	i 
~

a rachiyapura House S 
a 

. 
v  

. 
ara  

. 
h i "N'tan. 



46. 	S f~ 

, 
arafudheeh, age 24 

S/o,A.li A.,,  Poo.vino'da House 
K'aV*arathi lsda~ n& 

(By Advo'cate: Mr,l~."B.Gangesh) 

Versus 

'he.Adhli iisti~ ior . 
Ad1'Mi.'i!1s,t'ra'6'66t 6f:the UT of Lakshadweep 

~,-avjarathl -71 682'~ 555. 

ep ar t m ei, 	rAgriculture  
..tJ,'F,O . 'La <'-S.had,weep 
Kav'at 

. 
a':thi.2, 682,'5'55 represented by 

its 	Iroctor. 

 
Depart 1110 li t OP- 15 .~6 c h ay,ats 

6f the UT of Lal<shadweep, 

 
by its 

1,  x e.c i. I I "NI e; 0,T116.6r. 

1 - 1 ..a e (Q .  e6 . ) Panchayat 
by its 

.
.Xecuul 

r 	hnan) (By 	 S.Radhakris 

19. 	0 A" 34 9/2 0 11 

9 
t 

.
'I 	m -R 	-.nn -tta House S -1,6 f 

Applicants 

Respondents 



m 

K.K.Razak,age. 27 
$/o'l,,h.adet,..k.6,y~,,Kuiinlyatai-nkakkada House 
A in I. ,I) I I S:  I an 

 
P~aflam:;  House 

m 	I  'I ­ d :  ini s an 

J. 
K -.C..Mo;'osa', a*ge:44 
S~ /a,Att*a: I(oya", ,  Keelachery House 
A m i n :i 4,  s,  I a'n 

.K.ai§1 ~11'ikoy'a',: age . 42 
akoya, Balapp House S/6. C~Ji6rix:  

41(11 	~a'n d 

ya (C- 13'. N 	".0 	41 
T--Jj~-h~ ak:' ya, Chnnithabelli House 

'A i 

33 
S  0"  bd6l:lak ~o' a, -Madarn House ':A 
A n. i i 6 1 	1 an' d'.', 

H. 	P 0*01<611111 
S/(): :T.Q.;Yo.u'Sa! f, Noormalial House 
Amin klan 

B y A d ,, i b c'a" t c' 	1*, .KLB.Gangpsh) 

Versus 

di) i sffi' 	f I e UT of Lakshad I'Mfoh0ji 	 weep 
ara 11 	5.: R,aV d 7682:5 

Applicants 



 
n: h yats 

e UTof Lakshadweep, f .A I' itil ~ ttat'l: ito th 

.

'[)Ii-ectoi,7* of:E . d Li'c.a't I o. 'n 
Dirccwate.ofI--.dL1ca:t` 
A 

I 
 d III I n 1'~ trati oni ~ o f the; 	of Lakshadweep 

Kavaraflll-682 555 

V'l I I age (Dw :ecp) Pan chayat 
AmInI Wa.11d' represented by its 
1---'X e U t i e,  0 ffii c e I- . 	 Respondents 

(By Ad­vm*1'te': Mr,S.Radhakri.shrian) 

20. 	O.A N 0. S25/2013 

I 	Mohammed Abdul Razak 
S16. 	Nall,a.Koya 
Attalada HOLISC. 

~
N. 
ndrottj ~ laild.: 

K.,Mo6sa'. 

K' a-6 d. i: 1~~ III ~ 1-1 o L! Se 
K"ad:~ Maffi. ls' all 

 

o 
A n'dir 6 tt Isl ~~ 'd 	 Applicants 

(By A(1\16cate Mr. K.R.-Gangesh) 

VCI'SUS - 

I 	Tli ~ Ad'im-nistl'atol" 
n i'

. 
 sti*ation!of.the Union Territory 

K avarathi — 682 555. 

	

I e 	I A' 1111111$6~~ J -(~ iii'6- ftl 	Un'on Territory 
a 	'61)'(Secretariat), -J. 

cpaj-.tiiie. i.-,i.t:O.f..C- ,iivioriiiiient of Forests 
Union ".I~Crrjt -y'of Lakshadweep, 
KaVlarathi `6:8 2 555. 	 Respondents 



7 	z 

4-3 

*(By A(: ],Ni.oca *t'e Mr'.:-S' , .`Radhakrishnan) 

21. OA: ~ 2 -6/2.0: 13,  

S/o Moi) ~anin ~cd AJ 	T ,114r .1n, ikkadu 

2. 
S/O:lia-ln'lz~ th 10." P :allipu, i: -a 
KaVarathi Island. 

Aboobacker P..K., age 34 
S./: O,.I:", at.liiliul.la ,:Puleeiial<eeI 
Kavarathi IS18nd. 

John cer A.I-).,:age 32 9 
S /.o..Fla  n-it e d,; A I'l a 1.) U I'a 
K'awlrathl ls'lcfflid. 

"n R., :'.mY& 35 
:~ vq, Q.adayj 

lVaTaffil 'Isra~ iid. 	 Applicants 

(By Ad~/,6'ck&'.*" (MrA,',.B'.Ganges*h) 

Versus 

I . 	I 
I 
 i  . e A 

I 
 d  

I 
 j -n i n* i s't":'I ,  a t o r 

A-,dmmAstratibn'p: f the UT of Lakshadweep 
a~;.a~ l athi ~ 68*? 555. 

1"Irec,t9l .  of,  1.).ano'llayats 
-DbP2rt'hIent*O: f Piahchavats 

6fthe UT of Lakshadweep, 
it: 1 26 	5 5 

t, 
 "t o cie'nce & Technology 1:011 ell 

umq'I'l-I (er ri[Ory of Lakshadweep 
kavai . a t h.  i L,6 (82, ! 5 51  5 
represcnte ~d by. its Director 

11 I 'age (Q.we .ep) Panchayat 
represented by its 

1.,. :x ec u: t %i v c: 0 fr, C,  C 1'. 	 Respondents 

(By Ad'\/qcatC*: 1\-4' r. S. Rad haki- I sh nan) 



22. 	0;A 327/2011' 

1-0 o 
Slo 	 P I' u ippi.ijak-kad, 
ovarat If.. s 0 11 c 

arb 	~age 2. 	t.-JmIlleI*' 	'0 
S/0 

. 	
a -th6labi.ira, 

Kaval ~̀ ath): I s­IaIld;,.: . ..-  

(By Advo *cate: Mi 
. 
-.I'.A!..Ganges.h) 

Versus 

I 	The Adminisn-ator 
Administra.ti. ;on ofthe UT of Lakshadweep 
Kavarathi-685 2 555. 

f)  i  I 
C.Ctol- 0 F .  P-mi 

.
61layats 

.!~ 	

, 	
:. 	*, 	-, 	; 	!i; i 	1. 

Oc~oa Il I'll O'llt f!Pallchaya ,ts 
-: .d M 111 tl , -80 6 n: 0' f.the U.] o f Lakshadweep, 

I 	I 1'~ 6 8'2: 5 5. 

Dtc.p~ijqinent ofl,.:`,nvironment & Forests 
UI-II6Il:Ter'riifor;*y of Lakshadweep 
Kavarathl-681555 

V. 1.11age (D.\Y..e,e.p)  Flanchayat 
1 ,',' a v a ra i h I , I's I a'I , ld 1 - epresented by its 
Fx6cuilve.~ Gffiiccr. 

(13\1 Ad.Vom ~~: 

23. 	A:  3.2.-8  2-()  -.13 

al Ll a C—Ijl,, ~ ~igc'34 
~~4QIian)6odl "I  a 

. 
i, ChenclipUra, U 

-e 39 S a I n'Li I I 	lic6d..13T., a. 
S/o Attai I~ J) ., okal' ~i Chepura House, 

3. 	N;4( .)h'a'ni6i :6,dl. ~K~. P', -.age 35 
j~ arutholapUa House, 

t 

A 	~40,&M ~4'3 - 	4'1 4. 
iiiiii~i! e d-,: 1:1  ~i I la iii HOLISe, S/ : 

	

11 0 0 

0 

Applicants 

Respondents 



) :4 
House, 

(By t3. Gan g69 

V  -sus 

'1 
'lie Adiiiinistrat 

. 
or 

Administration :of the U.1-  of Lakshadweep 
Kav,~I`athi-682 555. 

. 1* - ecfoi-  of Panchayats '
:
!Jil 

Depaillilent :.or Panchayats 
Adminl8tration'.',of the UT of Lakshadweep, 

Di 'f&` of E-d6cation 
,"!Dlreq,tomte' d' t'ducation, 
Adminl.sfration!,of the Union Territory 
of La-kshadweep, 1(avarathi-682 555 

yilla :(Q ~,eq Panchayat , ge 	p 
Kavarathl ls'la ~ d represented by its 
Executive'

. 
 Offi6er. 

(By Ad* c-al e - 
aa~ 

24. 

	

ji i hi 	-m., age 38; 
WZ6 RaL, Ini,i MeAze -ecl` -Madeena Manzil, K I I tan. 

`6ii:-Tvv.1st11 SL1j ,)e,:1 , v1so1: C 	ig Centre Kiltan 
DistrictPanc 4ya't"Kiltan. 

2. 	 age 50, 
Thottathakkara 

S to re. l/,.e­ep*e1 -;C 6 ni 1 e rk 
g, entre, :i [ ~,Visfini" 	K,'Itan 

YN;tf-d-c-t ~~ iicl aya 	i -an. 

age 3) 3, 
S:/6 	 a: , I<.oya, 

R1 ~ 1 - 	6ii-i i7FW,`.,'i sti h g ("ell tre K i I tan 
:c  G)Istril t a n djh'ay'ta t,.K i I ta n. 

0 

5. 

Applicants 

Respondents 

Applicants. 

4!5 



j I 	V r -P-P, 	 ...... 

(By 

Versus j 4 

h C. 	d Ill I n. i's t ra t ,b r 
U;!'.6f Lakshadweep 

a ra do i -. !6 

	

2. 	Diliect&'of -P : 	h a Y~ a t's; 
Departrij,  e6t. of*Panc 
Adhifflistratioh'of the UT of Lakshadweep, 
Kaval-athl-.682, D' 5 5. 

The Ch'efI--'xec.ut*ve T I 	Of Icei 
Dl ~ trict Pancilal yat Unit 
1<11tan, Union Territol'y 
of Lakshadweep-682 55. 7 Respondents 

(By ACI,\/0CaLC-: 

2-5. 0 A 331  /20  1 

a0e '4 1A PIW.li  I`C 
S, ,/6:S'aveed Mb''ha'mlliad A.M. 

a 	(House), Acattl Island 
Uj -Fw:  o -F.  Lak s I-i a-d 	p; 
Working as ca"sual labourer in the Department of N 	. 	I 	i- 	A.! 	I 	- 	. 
Scl&nce 	Techn''ology, Agatti, Lakshadweep. 

	

2. 	1.1ycle( P.. 
a 	'i U. S/o ,saY66d.4~ 6IT'l- i Haj 

11  011.~.k  at Ila 	se)., Agattl Island 

V /6rUfic) 	 in tile Department of 
S 

i~.hi.'ology, Agatti, Lakshadweep. 

k b:8 i 39 
0 , 	I I I I z*.A, 	

~7 1 

,,Ull. 
I 
 I I I) jy,  0 d ~ J - I b i i s 6 Chetlat Island 

c) f ,  I , a lk 
. S

' ,  I . , 	e e p-. 
0 1' I~ It 11 P a: .9 s cqsdal labou'rer in the Department of 

Scl'cilcc &, ':: Te:.6]il~iolo"g), , - Agatti, Lakshadweep. 

	

4. 	Nn ~-mai Ba i-k at 	age 27 
','/o S&6dikb*y-a,A- 

1 	il i ,  s e, 	Chetlat Island 
'ad ~N tt- 

- ti -nent of q a' 	ia ouie ,  in the Depai S Ll 
S  `Rce: ~ c n,o ~ )y, 

0 



4-7 
i 

Ch&tlk Lak 'sh*~&veep. 	 Applicants 

& Ms.Daisy I.Daniel) TA's Iob,  avz .6 66 16 MU.  d i 	 akose, Si (By 

2 

3. 

T-16A"dn-iioistra 'or . 
b 	 thi-682 555. U fLaksh, 	ep, qvara 

ja 
. 
4rpej7Sojj 

Vill'age (Dw6ep) Panchay'at, Agatti-682 557. 

Chairperson: 

i I I,age Pwe: e~).  Panchayath, Chetl .at Island-682 554. 

The Junior-spi'entific Officer 
Dep,artme.n .t of: cience &. Technology 

5 Chetl ~ t-618 	- :!54 :  

m 

5. 

a 

The Junior Sclei ~tlfic Officer 

oepartmen't of.8'cien''ce & Technology 
Agatti-682 55:7... 

Dir e
.
'ct.or of P,a.n,chayath 

bepait'i-nent 'of Panchayath 
KavavathP6.82 555. 

(By Ad,N;66'~t .~ : Mi-S.Radh4k.'rishrian for RI,4,5 & 6) 

26. 	 3 

j; 
sl4l r ; is ~:  

§/o- .'Koy'~ k-un ;ffl 7 . :! 

L~Aksh ~dwe6p: 

Respondents 

2. 
Slo.Sayed Buhal'l d, 

'KI Itan ly-yat Ivo ,  

A H'a-  i-i'ie' d ,  
S/0 Kuhl-i i '4 1  
A-ThA ~ 

a aj (By Ad. -9 	MR ~-H rir :  

Versus 

Applicants 



+ 

c III 111.1 s I'a 011" ,  I 	'A' i 
I hadweep 

I~ 	ti...! 	i: 

Dire&t6r ~ of Pan-c-hayats 
union 	-L"b; kshadweep 

SUb-DIVI S*I :Oi~ ztl 
](11tall Island Ull i.orll Terlitbry of Lakshadweep 
Ki 

b,irector, 

. Ul., :  of L*? had'\~vee6. Ka 
. 
vai 	1. 

	

-att* 	 Respondents 

(By Ad\ioc'a'tc':'Mi - .S*:I~ adlial(i- i:slinaii) 

27. OA  344/2013 

1. 	I'lassi .ni A 
S/oAttAo 

. 
y 

 . 
a 1); 

A I Iyathara :  FIOLI'Sc: Andrott 

l.alaluddin N 
~
M`Attg.(by. I 	~:N P 

Ndifguffiiiiad.a" House, Andrott 

N46ha'111med.1-lassan C.E 
S)o' 'ku ,nhi k'oyaSVT 
F'da~.qkka I 14!ouse, Androt.t 

4. 	Mohammed 16'feek C.K 
S/o,.K.0ya...K.0 
Chcrlya K Akanal HOLISe, Andrott 

1\~l .()Iiaiiiiiieci-.K'allialLiddiiI M.K 
S,'/o.ShIJn.a.b.dddm P*O.-okoya Thangal 

1-louse, Andrott 

N4.0 -dififfecfB~ S'he- er C 

Andrott 

0 	
S'l- N ~'.O.l  LI I F O;s a I A 

S/oi.N.a..11.~iy.a.l<,!'6y ~ :U.K .  
A t'l a l ad. a* :  F',lo'4s ;c,' Andrott 



C.N. 
Sha'il' :I~ sftddin Thanigal 

C h ni~ya tIYA I ~Idth Aildrott. 

(By Adv-ocate::NIf- .! 

v  evsUs i 

ie:A' nilhistrator 
Adii~ it*i*iS't'i" ~atliOt'i.:O: ~-t~l~~e Urlion Territory 0 
f-Lak'shd\v"ee'p 	tt' — 682 555 avara i 

Director of.pailc .hayats 
1) . epai.-tiiieii..t.of,l.la.nchayats 
Admimsti'Ati 

. 
On'.of the Union Territory 

of 1. ,akshad\y~ e'j j,' aval'atti — 682 555 

Departmen't of IE~ Iectrlcit y 
Union Ternmr:' of Lal shadweep : ..Y 

aval 	6.82 555 

Village (Mve 
. 
cb): 1: lanch~yat 

And.i-ottlsWd r.  presented by its 

(By Acl,~ O'C~te* : :- Mr.S:Rddhakri ~§hnan 

28. OA:345/100' 

I 	A' yshonlrn~~ E: C 
D/o Haillsa', E 1 1:8~ c he tta House, Agathi 

2. 	t3e*C.I'atllLlll ~ 111-~~~ i.]) !'.V 
,sill I 	.) 

'
Y~'-"JI-(Ithanveed House, Agathi 

d e 
sl~~ "an: 1 . 1 u i i~ a ka d House, Agathi 

.'6t I 'a'I 1 ~ -N ' .'K 4. 	A*1.1"m 	J. 
S-/dA-jt,~koy 	ya'r'nka'I(ada House, Agathl 

Abdo ~VSIlUI<6*61'~ 

S/o:A-'at'e Usalf 
Agathi 

11 -~ l !ic-l- ~l), altllLi.l ~l..a: .,N/l..K 
S/ o. Ab.  o6 ba 6 k cl- ~: K' o y a V. K 

House, Agathi 

 

Applicants 

Respondents 



8 

A 

0 

Nazer K 
S/o.Kida\/e 
K,t.mnlkathiy*ap-,da House, Agathl 

S 1) o k a t 11 	M- ::  

a] 
. 
ayach6daj-Iouse, Agathi 

5.0,-c 	6,,i.am Me 
S,/.6. I?obl< 0 ~/a -B!,  

Agathl 

CIS' eel.,  
S/o.MU,thallf'K' 
I~ath ~cla Flouse, Agathi 

Aboo6acke*r N.N/I 
S/O.AbdUlRahman F 

e " à:'~" N**~'  a n z'  I I A g a t h I 

 
CT 

V 9  

il (0) 'a 
V6~J'YI.O.i 'imme"d Koya 
!< ~'I*kkada HoLi'lle, Apathi 

Az'll*ar C 
S/pAM,ohaii.i .n~cd I'l. oya TT 
C 11 a' 1 .  1 ~a-k. kad.1-160se, Agathl 

Abb'ob'lk k:&l 
. 

S/6 -SL!I ~'*'ed I.< 	-r 
~AhA'k a 	8.  j q 6s e, A ga t h i 

"d K . 
S/.6~ -j" -~&P 4~ihiad Hdi i K 



. 
Kid 

. 
a.) ~J66d;ai:1466,~6~ Agathi 

 

Ua 	d 	d 	U, 	A' 	h FTY-a 	10 	a.~ i 

 
. 
mmed Ko,ya ,  3 

S/o.Koya 
131y~thabiyoda :House, Agathi 

 Nafeesa N/1.11, 
D/o..AbdLI1.1a . !.<oya 1< 
Moot'hanikakkada House, Agathi 

 
j . 

Ko. 	a~ 

a fm : 	-d  
P 0,  1:1, 	1110 	a 	fouse, Agathi 

 1 	as,fiiikoy ~i I 
~,~-Abb 

* 

obacl~e~' :Koya 
,a  6*-1 a .1.  r'n a't m i :y' da Puthiya 111am, Agathil 

25, M66'backel -  U.V. 

 1.3a; d a i'ii d h* :e c 6 V 
5/6 

A. gathi 

 

	

' 	

0 	s 

M 

	

ap , 	I; 1-16bsp ~~ Ak~thi -40.ca ~ , 

 1-111 	LI iib i NI 
X6, At ~a lwy ~ 1. 

a  ri". i yam:.S.o: 
 . 
Vj ypd .a House, Agathil 

 j 

A? 	I ),'y; 	al, -6use.',~ Agathi 

1. f 
J . 

Agathi 

S~ : 	~u t 11 6k 0 	a K, "M 
he.t iy!:ap jj jj~ cj~ Hause, Agathi 



0 

	

5. 	NascerT.p 

	

U-I 	I Ham, Aoathl 11 e ]<.I< L 1. 1. 1.1. 	1 	n 

	

36. 	Obaid U 

Unimmorodachetta House, Agathi 

	

'h 	d K T 

	

-37. 	SycdMoha . i c 
S/o.A boo' ~ alall,  

d' '1--Jo Ise, Agathl t h i, t, h i 6 a 	L 

clillaii 10( , A. 1~ 

P, Ufl ;, 'a' 	r~ House, Agathil ' 1 '1 'y; RaP C: - al,~l 

Ab dO I I a 11: 
S:. ~/6."I--., ~i.tlial~ILI':i.la 
B i 

y 
 '~l s 17I.H b i...y o d a HOLIse, Agathl 

1 l;cjjaromn)a, 'I'T.  
P.0 

	

I I 	Agath I ek.ktl PLit Ilycil a II 

 

Agathi 

Ml I ~l 
Ali K. yed. 

S­Ilia.' ;  b i :y:O d 8.  1-10 U s e, Agathi 

 
D/oA.J III mel'.: C 
11' 'at clffi&Li 11 6b s c, Agathl 

J.  



m 63 

 Ro'sbila 
D/O-.S' 	ed Abfit Rahman ay  

Agath-11 

 Sakkariya. ,P. 	j ,i:. 

usql ~~ , 	gml ~l;, ~ Flo 	"A St I 

 -6v 	K,  
6., .late A-ttRO/a 

1<.Olocialll:  llou's'~c, , :  Agathi 

 Sllowk:~ tllali 
S/oj-at ~ Att8koya 
Sallaniyoda HoL.I.se, Agathl 

 NISSalllUdh ~en VX: 
S/0.1-laniza C K, (L a t,e) 
Vcldak 1"'eclallflam, AgAthi 

Ch&riy ~ K,6ya A. 

All 	1~'Uifi"nilli ~fil'ada Hou'se 
A 

iii ni e".:d::Ai  16 C. -P . 
"S/0'. K'as,  m 1:* 10 y.a A 
Ch ph I a k a 1). a d a HOLlse., Agathi 

S~ V*cd"Moliafin~cd K 
S/t 0 . Y 

0  
. 
Usal Aj . :; —, ~ 	.. 	 Applicants KUn ~ p , 	Agathi. 

(By Advv&,'~i6--`Mnk- ~:g Gangesh) 

Vel-SLIS 

- f- itory 

ci.~ 	i. ~, 	

-!a 
i.~ 

A 	~ttk: i1oftheUnionTei 
K ~varattl — 682 555 

2. 	 Agriculture 
,~Jnlbn 'Ferritory.., of Lakshadweep, Kavarathi 

b" 	Director — 682 555 

D -i I'd&f6i. : ol P~i~idiavats 
D ~e 	Pandhayats 
A ~6'fl.'tlieU"nioiiTei -i- itol-Y 

CiV". 6.13 1 !-Ka"'amttl — 682 555 



614- 

1 41  

4. 	Vi I lage (D ~W&'Oj' 	cha t ) ~ Nn ya 
A 	h ' t 	'erit 	by its 

	

gat,,,.i.: ::s an 	i Pres 
x, ' ei  q ut i:vc:, Offi ,06-r' 	8 2 5/ 

it d 	s' h ri a n (By Advotate',' 	haki'j 

29. OA-3463/2 0­0" 

I 	Urnmer F'arook..Shafi 
S/o.Aboosala 
Malikakal I-louse, Arhinii 

I1. .A Sayedali"" 
Y-01-lanizakpya: 
P U'fhlya Ashar'b'da House, Amini 

Ra; hiii'a~ffi kte~a')"n:  

D/O Ahrn ~ d:) : 	Malikakal House, Arnini 

Aharnedkoya:; 
S,/p. Ko akidavu, Surarn bi House, Amini 

V~I :iyabi P'' 
' C T)/o'.A'n'thUk6ya,' Palliyachetta House, Amini 

B&'b1'M:.P:"J' 
D/011 ,8111§L Mallipura House, Kavaratti 

A 
tka 1<6 :,"V ~dakkilapura, 

KaVarat i 

(By Ad,vocgq:,Mr.K.B Gangesh) 

VCI-SLIS 

-a -tion -of the Union Territory 
6:1*1:, -~k~W~ 'dW,eep., K ~varatti — 682 555 

2. 	15!i:i:6~t~ r n?*anc'ha* y~ ts 
tme ­6"`~ n6 h -yats a 

	

a~ 	f the Union Territory nmr.j, istr 6 ,66:6 . 
ksha 

, 
'~ :eep, Kavaratti — 682 555 

0 

Respondents 

Applicants 



65 

1 4  adweep 
Director of Education — 682 555 

3. 

9 

5. 

 

 

2 

61 

W 

N. 

Pane'llAyat 
Y,&pr*es6nWb by its 

..-tpc mi v e; 0 ffi, t 6-t — 6 82-,, 5 5 3 

. ,w, , eqp) Panchayat 
KaVafaltijistand rep'rese..hted by its 
.Executi ~/6.Offjce~r ~~02,*..555 

~4krishnan 'Cate , :. 

.3 7 
T  

$uharabl 
Wb...K. willIkUl'14i 
Palli.cham,HOL.isc, Kavaratti Island 

Ma,ha: r,noO*r !M.P.  

M.".  I 	;1­I'Q,~ se:,.Kavaratti Island ..Qa -epu.ra 

1~dv,~~Attl i  Island 

P,utNv ~'v'e;6'd"u: ', K:avaratti Island 

S.a ~bm̀q 

K.~&el`dko'chict iyapuram 
vark'O'Blaij,'d 

I ,HbWl m 
j 

-a v -ratti Isl ~~ nd f 4,: 	P. 4 

f 	10: ..i.1 	- , 	
.. 

16 h 	a k 6 
,v'a ~ 'p "d "H 6~e,  Kav~ratti Island 

866 bi .  Aynep.pm 
/O''.Abdurah i 

; 
man 

r  a 146*6§~ , Kavaratti Island 

(By 

30. 

7. 

Respondents 



 

E 

 

9 

Island 

 

a 

12. 

Sadiha'th V.M . ;.  

lu 	man ./:O, .:Valiya A~.du a 
d a kk u rn elkliadhm:', K 

l
avaratti 

.ROhiyafnbe:e'l"P' 
-nmed K.P D1Y6` A--h~ i 

	

4t: ~j t 	ut'; Kavaratti: Island 

mmab 
/70 

	

MMO 	aVA:!ratfJ: Island Bee 	1 - : 	1":; ~ 	 ~ ., 	q 

Island 

13 

w 

(By 

2 

3. 

(By 

Ra: hi-hath Beegurn P-P 
D/O.At.tal K.I~ 

Pocharache u p P, Kavaratti Island 

M a'r'Ja h a,  t h 

J.."uthl;ppappepura, ieavatatti Island. 
~?V 

V. ,  el I T S' ul S 

The Adminis'trator 
atlip''-'n-~b! f the Union Territory Ad0iinj.W' 

"hadwee Kavar.atti - 682 555 

m'i- m's'ra'fi6h-b'f the Union Territory ,Ad' ' "t' 
(S--ecretariat) 

KA~-grqb . v .  

S  
~"e'G Pr 0 	11 	8 1*1 

tirm-ryj U "141 b ~n-  F 	f 	of ak8hadweep 
th . 

'k,  ~al.a i fe -~.',6sent :  d y the 
Difebt Òr of,  1': d u*.-§tries 

A~v6cat'e.*Mr.S', R,ddh-aki- ishnan 

Applicants 

Respondents 



AnWar Hussain 

Koltapura I-100se, Arnihi, 

Saiith4,13pegorn: 
D~o.i$a ~ y eed, Abdulla.  Koya 
B. eli..FI605'e, AiFnini 

lAarn66*daihbi** 
D/o:S ~haikova' 

bn ~kl~al'lachetta House, Amini 

F . -tassainar' 

0 S/P..-M. hanime 
Alimm"echet6: 11iouse, Amini 

K-tNasu, 

c ,,q,..ad~ li~tta.Ho6se, Amini. 	 Applicants 

C . 	dangesh) B y A d- 	-af- 

Versus 

I . 	The Admihis*.trator' ~ 

Adrni.nistrati(ort:of the Union Territory 
of lAkOadweep, Kavaratti — 682 555 

Diredor'bf N'Inchayats 
T.  ).6O.hrt'hiekff-d f Pan c'hayats 

'o 'Adm"'Imstrg lon f the Union Territory 

?dtffill-,".'682 555 

epaftrnenf`~T --I`. ~aucati*o'n 
,Un~.i:'6­ 0 Territ& - of Lakshadweep y 
Kavarathi tepreseftted by 
Dire'ctor ~ of Education — 682 555 



r~,  
:4 

-
Y .WT. 	Ml.yat f X 	 its a., 	 y 

IJ5 ~5 4 Respondents 

(By 	 gis ~a n) 

32. 	::0, 	15.01201-  1 

~~ dl at" 
drott -Moh4 pu -~akkk Hou,§,e,; An:. 

Abd.61 ,Ha'~'~n, 

8/ - o-Attakoya 

S.-ayed-Mohai.-Orned 
"8,/o.IAboosale('; 
Karkhetta Hadse, Andfott 

4, 	Mohammc~d Hussain 
.S/o..Mohainni,ed'' 
j . V. - 

71  
p a'thiyo-#Mbusie~ , Andrott 

5. 	ir~ju 	een 
S X o"  K 	oy 

And'rptt. Applicants 

J 
(By A 	e , 	rA 	-G~ng6`§h) 

Versus 

Adminl*!strati 6'n ::. f the lj.n; ion Territory 
of L' ~s'haO ~~F'~p,'-  K~vatatt i — 682 555 

01 r 
T 	-Panchayats 

f f h Union Territory joh - o t e 
1 4, 	weelp 

ri.c 
n,:t d by its Chief Executive Officer-682 555 a 

e~:)'Nhchayat 
Xn"dr'o*I' t't-  Hl ~ fid ',rep-feseKted by its , . 	.. 	. 	: 	~ 	. 	: 	

' 	
- I., 	

I-: 	.. 
E x't 

. cutive Offli'd6r -~-:'681554 Respondents 

(By Adyd~ca~e~:.M :r,'$! 	dhakrishnan 

0 



33. 'OA'351/'20 --I'*3'w:.: 

 Mb"ha'iiirnedHfjssaIn.* 
S/6-1hd 	e.,n 
BI i .11 ul tfil&.' 	-'use 	9 

Na 
 

k  !oy~~ 

t 	 tt 

 iiassan 
S/O.Attakoyl.q~' - . 

l<,unjanattichett 
I 
 a!, 	Andrott 

 Yousaf 
S/o.Pookoya'- 

:ya Eddi dkkal House, Amini. iy 

M'. B. Gafige~h) (By A.. ; , 6c'at6:: 	f~k~ 

Versus 

M 
 t 
s td-ti ~on of the Union Territory 

p.s, a... weep, Kava6tti — 6.82 555 

Dfrecto-r,  of P'A'nchay'ats; 
6~0~itmenf­of Panchay'ats 
~- rpimstr,ation of the Union Territory 

iak'ghadk66p,  
v. ra —'682 555 

-'h6fi,t,'Q'f Women & Child Development 
f8ry: of :Lakshadweep 

Y  '.its Dir6,'ctor 682 555 

Panch'dyat  
A' 	t t I 	 r eprese ~ .. % .:; 	 bted by its 
E-,xe'c- .6tIve'Offi6er 682 554 

Vil;*:'I`age "(Dwd~~ O). Pa nc ~*ayat 
A?.j-,''n'i'n'*'i - '~'l ~-sia..,'n represent6d by its - I - 	i:-" I 	~ 11` .1. 	'. 	;,W,. 	i 	, 	, 	; ~ - 
F x-6 	0 ffi ce t — 6 8 2 ,  5 5 3 

j. 
(By A. y! 

34. 

ji  

Applicants 

Respondents 



r 

mo arnme* 
	 0 

W  NAM , -' ,h M6 	'm 	Uri  

7- 

M.Ans~oor Ali.' 
S/o,Muthuk.oy~ .. 

Pell tainve I i pYir4-Hodse,,; Andrott 

ai sa 
I 

M61lai-ni-ned'r 
S/o.Siddeque. 
M ~ kket 1-166,-s -:And'foit.)  

r K 8G ~ng68h) (By Ad.V.O:''cdte'., 

Versu's 

j'he Adrni~ istra'lor 
Adi'hitnistration'of the Union Territory 
bfI 

- 
akshad ~~066,- Kavar: atti — 682 555 

I~
epai -t i .-nent: dfAhinial Husbandry 

U'n'jbn,]' 	—Yof Lakshadweep, Kavarathi ~:egqor 
R  0~,,6,~~ fifed

j.. 
 ~ ii 5 Director — 682 555 

r-DI.Tre.&oj`-.kA ,  anc,  ayats ~ 

dpa -'e ~ftt-:-b f Pdn&hdyats 
AUM"I'.h i~st ~iki ~6h; ~6-' "tfie :,nion Territory 

:-I;u'a: "s'llad' eep ... 	I 	I 	.!. 	I. 	!; . 	j 	:- 	: 	'' 	
I 	

. 	
..* i 
	I 

KAv: ar6*thi ~ '---- 92,~ 55`-  

yi:1149 ~! 	.,qp 	anchayat 
A.n,di.- bt.t'l§la'i~d : ~r6o ~6se6,t.ed by its 
Ex'dcutive'Offi"~e* - 682 554 

(By AdVocat e.:- : ,  14j:-  Radh,4l<rjs. hnan 

35. 0A S5 vj -64 

Mjlik-AR ~6 	:b`.$e!.,; Agatti 

Applicants 

Respondents 



e-1  * 

3 

in 	e,d am . p W  t  

P':'!AhfhM 

Thqkl th" ,  V 	"A . .~pu: . !ya. .,ee 	gatti 

K P. H 0 m 7-'a k 0 Y~ 'a" 
S/o.A.boobacker 
K.arna I'm a I nii ~yo 

. 
da,Put,h. i.ya 1 .11am House, Agatti. 

2 

11 

0 

7 

m 

(By 

2 

3. 

K.Showk-at-hali 
S/O.SydU bukh.ari , 
 ", K 	d'h 6h i 'Od'ai Flo'use.,.Agati.i 

B.Sh'a ~afudheen; 
Shj.-.Ummet Ella 
136ey'.akutti,Ybda House, Agatti 

MOkthar 
$/6.A~bdulfa 	a 
Y~daO<` Kq:: nninarnel House, Agatti 

Abdol 1~ ahi*rn ~ n­ '- 
u'e 

-A'gafti 

A  
',.~Gange§h) A 	c a e , 	B. 

Versus 

ni.,StrAt' 'n". 6f the Union -  Territory 
6f :Lakshad'w~ `

--.  q p Ka'varatti — 682 555 

eoa,et*i'iie'n't'':*Q'if.A'nii -haI Husbandry 
n i.o 

I 
 nTehj-t-'o`r*Y.of Lakshadweep, Kavarathi 

-y: i , Director — 682 555 e r'serite(- .~ 	ts 

h pp -I? 	.14ric, ayats o  C ' 	anchayats 
A`d-  -fftstfO vip 	f ih-  Union Territory ,w o e 
o 	'p 

atti' - L; 6`82:.':55 5' 

4. 	V i fl ~ge 
rep.rese 'd by its x 	I I J-d'!` - * - 	"nt'e' gatti 's an* 

Executive 	cpr 68q,'553 

Applicants 

Respondents 



too" 

IV 	T" 	-7 j: 

ri.:S R!ad h a ishnan (By Adv;ot' 

~54/2~ j  I 36. 

I0/6::Thah" 'Kova soha~b`i 
K ~ kk`afial,116u's.'e 
Abd U. ,  10: 

V. (By Ad 	Mi 

ersus ~ , 

Th 6 , Admin strato*r 
Adrn i h fstral i 

I 
 on ~~ofthI6 Union Territory 

0 f L a s" had` ,,~Cep, Kavar'athi - 682 555. 

T.heDirector: -(Servic' es) 
Administratio'n': of the UP; ion Territory 

1',:ak: ` s*hadw,~'6'p (Se. cret;hriat), 
K ~ varatti 	6-8.2 555, 

Departmerit 	grIcUltute Qf. 
Uhibn-remto: i-~~f -  of Laks'h,adweep, 
Kav: a~a: tlii:41- 68-)- , 555. 
Repro s~~ ob:  t6: d - '6Y! ''it's birector. 

~dhakrj;shnan) (By Ady6c~ ti&.M-r: S, ;.."Ra. 

37. 0 A' 

's./O'.Sl1'a*1l(o' Y'a 
Xa'k k~h41 f-f6O:,$e ' %A-ndrott 

2. 	1AAkkir ~6:6~,IQ: 

I.K. 
A~drott. 

voc"it"'.- (By AIEt' a. e. 	r 	angesh) 

V e*rs* us 

I 	ThIc Adrn i n:i ~i.rAor 
f the Union Territory 
Kava'ratti - 682 555 

0 

Applicant 

Respondents 

Applicants 



D',ir`edo',r of.f~ahq~a'y;Ats ,  
'84 ,,Nhohay4~s D~e~, aTtinent'o. 

Adhiihi ~t~ tl-.'dhi ~bf tHle Qhi ol  n Territory 

.J 
Kavafatti.,*—'i 

J 
Aviation g tbrbf 

~
Ort' :-.-DYif ~6 ppi 

~ak 	weep o : 	L 	 -682 555 Kavarathi N't 

V..il,l.ag6 (Dwe'ep) Panchayat 
ApdrottJsland ~ 'r

. 
 epre~sented by its 

x e . c u t I v e; OfYi ce r-  .~6,8 2 5 4 

(By Ad-vo'cate: M. 	R.adhakrishnan 

Respondents 

38. 	O.A,356./2( U,) 

	

H  aj . pr mi-nab" 
D K6ya I 	M 
3,',hithi ~!dP,qd:d-Ho*u ,86: ,  Kalpeni 

2. Y
a 

	

S ~0.,t  M Q h a rn i-13. 	o y a Kaj i 
Ma,t,jb.ikk4~4d:":Hoo.se, Kalpeni 

(By Advocate: Mi-X.B:Ga-nge§h) 

!j : 
Versds 

I"he,  Adrmh -j4i-it6r 

Adi-nf,'n'is'ti - ati !,'ol"n: ' :,Q ~..th ~e Ohion Territory 
K ~4-atti — 682 555 0.4 . 

h* 	t9 amc aya 
"Pt .'a"no"hayats 

ion Territory r. ';i n: Of the Un 

2 ''5 5; 

	

rat 1 	15 	- 

Panck,`:ayat 

ka *lhen ~i Island irepresented by its p 	.. 	- 	. I 	I ~ 	 , ~ 

0 M pie,r 4; 6 8 2.5 5 2 

(By Ad!V&~ t& :  Mi-*-SA,4dh-~:krishnan 

3 39. 

"a 

Applicants 

Respondents 



0 Ali ~,aka*a -a 1-4,6 'U"! ,~e ; 	ni 

b  

pmivi! 

6echiy'mhji 	1p,6ni 

Abdul Lath6ef 
S/0.15 allath 1~uii'hi Koya 
Niener 

. 
npappa.,d'~,'Flouse, -  ' . Kalpeni 

At t,a k'q y a 

K,bhhiodyak'a dl 1-4.6use: Kalpeni 

Abd'ul: aser 

N~use, K~ lpeni 

M.K.  Khalec 
S/b.1-larni

. 
 a. Koya 

M a*l ,mikak'a- '#'H6us6 Kalpeni 

 
oya 

1?66~ 	Ll 
j. A 

 

u . s& .  K ~ lpeni 

h 6riy,'4'K o-y' 'a".. 

in Ffou ~d, Kal peni 

M'(' . )IJ iii i~i e'd!'K 6-  y-  a 

C.1 	akdd:Aouse,:Kalpeni 

W~ 

ni 6use, Kalpe dt 

oy 

ilkaddh"I I&I Ffous6. ~! Kalpeni 

r,  

 

 
S -6.:.N46 ,hano-*i 



vd *: 

65 

j : 1 

14. 

k  '~bva 

.:C. 	R." I-dtnflbuse Kalpeni 
fi,  WW .1 1- 1 1, 

Abdb t S/.::.' 
hei 	','oy 4 : C 	­ 	"' '"'': OA 	-iya:- K 

Mei~ clieda-'ffi--U,obse peni 

liajifroinfna6i ~ :; .1 
D/b -.Ka-'s'rm-K' pya 
Akka ~a~z'l-fous'e.,' -.: ~l(- 'alpeni 

ij.. 	mqflf ~ 

A;.,qWar';;H6,u e,': Ka ent 

ka' s"'h'ee' :"'d :  
m it'a ~j  

~~nj~ 	affi ;H'ouse, Kalpeni 

b' d"u,  I G' a"fo' 'p:  i-: 
S/O -Xasii~ i 
KW ~06i-AtHa: illain Hous6, Kalpeni 

Ya' 
Rd ;Y'66'k-"6~6i 

:'d*d&d;Aih . ,OUse,*,Kalpeni 

 j - 
D ~6 M 6 6 s a: ~ C:' 
ImMy' .~-pura,H-ous.e Kalpeni. 

(By Adv;o.c~ ate":' Mr.K. ,-$ Gaingesh) 

Versus 

T h4A d riti n I s tra 0 r 
Adiiii%§t A"iti'd.6" of the nion Territory 

&h~gd' 	p; e 	Kawarathi - 682 555 

bf Xgri ~ u I'ture  
dr.PR6~y:of Lakl~badweep, Kavarathi 

	

e 	-ctor k0res,  t' by:*its Dird 

Di 	idr;bf PIkh&aY.ats:!: r& 
Dep ~ rtqient 	Pancl hay~ 'ats 
A  rhin:i§tr d. 	atipn' Of the Union Territory 
,oFL: akshadw* e'e:', Kav4ratti p 

Applicants 



V. 	 ch 
. ir, 	S ,  h 	J 	its 

dents Respon 

, 
r'&.:k6dh!4krj: (By AdV-60oal-&': ~ 	 I na.n 

13,  40. 

Abdul Lath ~ee, ~, 
Keela.vi 

. 
na 

, 
ttom', Amhi Island: Applicant 

Laksha*dw'eeo. 

(By Ms.Shahna Karthi-keyan)"' 

Y 'rsus 

I 	
. 
lage -(D 

. 
w-'660) Pancliayath 

th&Ch:4-i'.r Person 
55f' 

~eta.ry D., 	ent bf'Panchayath, Kavarathi 

bi`n,~.cto'r 
Em'plq.;yrne .nt a.  nd Training 

of Lakshadweep 
Kav'ar4thi 

Respondents 

Mr.S; : Radhakr'ishnan for R 2&3) (By AdyPtate(:. 

41 

M uth 	oy  
M arn p u r4m...11 o us;e! ", 	.. 	

.' 
- 	

."' 	: 
Applicant ak,,§ha`dwQep . 

(By AdV,6,&ate' M :  S :. hahna Karthikeyan) 

Versus ,  

Y d Lag&.(Dwe~ 	Panchayath 
~krnrl:  VTS' I and 

Ch R, 	te 	-Aiit Person ~epresen - ( 
'552 

2. 
Ith c ay, artme-n 	; an 	i 	a PP' 

j 



-------- ----- 

j  

E  v W 
s 'ta' d ;w e p e 

.6 

. 
Ra' dh'dkr'i,4h h for R 2&3) 

,c  0, 

e.; M S7  Adv 	 na 

OA: ~0/2013'- ;~ !  

Rabeehathulla B.P.;,. agd 3*5 years 
S/o. Moh ~mmed.Ko'ya T.N.,' 1.. 
Labour*er' :~ Ki I tan Residing at V.ali :;  apura House, y 
Kilta'n..Is.la'nd.' 

P.V., Mohah;a*n) (By Ad~ 66ate:. S - ri~ 

Versus 

ThcAdminiSq'*ato.r, 
'd ~̀ v e e p, T,of.Laksha 

K av aratt i - 6 92: 55 5, 
.Elec ~rical. Division, Kavarathy. 

-Director 6r,Panchayat,, 
.1)60 ~ir .'.t 

: 
j:~e ht'bf' -N'b'cha- yat, 

.Ad .rP'-IfIIStI7a,ti'6njof 'UT.b.f Lakshadweep, 
6 9 ~ '5 5. 

Tficer, 
) ~nichayg, Kiltan-682 557. weep. 9P 

(By Ad.-V.6catei: Si- i ; .~ S:., .R'a'~~ -akr.i.shnan) 

4 3. GA  % 363/201 3'; 

Yaser A 'ra'fath M'.'Y:!.'-,: ~ed 28 years, 6,ur  
S/O. E.- ~-Se-edikoY4,11-, 	pr, Animal 
Husbaiid ~,y,.Llbit ~~ , i~~,~, 't; 'a"'n"''.k'esiding at Moulana Veed, 
Edayak ~`~I'~'-Ki It' h" S' a n'd'.' 

Ohanan) A -Vi~c (By 

Versus 

Oct ..'. It  
"6f 'k§hjW a 	eep, 
a- rat.676821 5. 

2. 	D i r: ettonQf 	chayat,. 

1.0~ 

0 

M 

(By 

42 

Respondents 

Applicant 

Respondents 

Applicant 



?I—I 

	

0 
Ra'' n' ich a, y-  a,  

Ad' 	t -Aibn. 6:f.:,UT* 0 Lakshadweep, 
:ay.ara. T—O ~.555.~ 

vet~- 	-.y A's s' ~fif&rgeon, rjjj~ j. 	I st~ 
8~istant Surgeon, 

An irnal;'Flusba n dry. 

.KilWA:slan&' 	HWWb&O~~-682 557. 

V  ~
,4 irpersop, : 1 9 bweep Panchayat, 

~Kiltan —.6:82'5,5:7. 

[By Adv:o`6af~. -.'Sri.'-&: -kai dhak~Mnan (R 1 -3)] 

44. OA-1364/2013" !  

Abdul 066ish,'S/O. S'~inul'Abid P., aged 27 years, 
Malikak,41, Kiltqn,,U-17-.- of Lakshadweep, working as 
Casual l4bou.rer, (I 	R;I'nspectors Trained Labour), 
Animal'Flusbandry 	e,,:nf, U.T. of Lakshadweep, 
Kavara..t. ~J.. 

(B y A d v- qc a tp 	r 	."'Aaniel) P-ai ~Y. 

Versus 

t  
—he.A rhihistt4or,; ~ ,  

i of T :  a kadweep, Tert to U 

1'r"pe''r's*'o' -n',,\/,'11'fag~ (DWeep) Panchayat, 
.Kiftan 	82 -5 S'7 :. 

D;1'1:.e 	''of 
-6-1,  Li aks h-ad weep, avarathi — 682 555. 

0 f F! 8'0: ~ 6 	h4,1!b6partment of Panchayath, 4 	lb"'.6tor 
`;68 ~ -5:55: 

S̀ k 6* d -h a k?!I: 8 h n a n (R 1, 3 [By ~ ' 	S 	 & 4)] 

45. 	-d.'A*:NO: .-  ~66/;2-613' 

ka~ n-ip5pra ll'ouse 
Ajidmtt., 

2  M ha' oib -n-  d: 1-1 U.§~ i n K. C 

Respondents 

Applicant 

Respondents 



ion Territory 
--ti —  682 555. 

69 

S:/o ~'!AttakidaN': 'q": i. 
U-ni 	anatti 	a 	a ,,, 	o'use 

... 	 .... 	 .. 

3. 
::U 

~ 16  
o - -ar prae N T 

0~. 

? ,A*cKd-ffifnP1 	ou e 

m  
(By Advoc-ate 	r. K:..)3' Gange", h) 

Versus 

 The A&in.i§..trat6' * r, . 
.Adi-.n'*in.i ls:tr.ati',on'o,"f the Union Territory 
of'l-,aks,hadw6 ~ *P.,:'-.K~va~~thi — 682 555. 

 The Di'tec't . or :  8 fi-Panch ~ayats 
D'e*p'a r*tm"en:'t-'oP:,Nncha~a-.ts 

'6 n 	I  the Union Territory rnin::isttat.i- - -. 
chi !-Lak' ~,hadw—qepl K~varalti — 682 555. 

 I.,4K,$h~d-woe'~~ !1)6ve'lopi-nent Corporation Ltd., 
Po'i 	06 fit ~6 1 '~10-\~~r~: *'Ah~ rott — 682 554 
Ropfe ~eptqd :b : it8 Offi, 	r in charge. Yi 	ce 

Applicants 

Directorate of Art & Culture .. 	: .:. %.. 	- - ... 	' I" 	... I 	.. 	. 	. 
Ad:hiihI§tra66*n 	the U'n'ion Territory 
61J,Ak§ha&v'ee 	avaratti — 682 555. 
ke'" 	its bire*dtor. ,pres :e,ntQ 	Y, 

0t& ffAgij ~ultur6 
Pie-: 

_,paq 	qf~ gric.0 6re . qp. 	... CA 	. 	A. 1. 

m 

5. 

Respondents 

Pookunni A., 
da-~'Hbdse. Andrott. 

2. 	 S/o. Sheikoya Thangal, 



10 

j ,  

een S. 	M h 

	

a, e ,  i­  vp :a ,,. lftk& ?:hi b ''dh 	Thangal, aged 28 years, 

	

4[Th 	.andeth House, Andrott. 

d 23 ears, -d!Sih`R ..a !.YJ 	ge y 
`.Z ~6deth House, Andrott. §/6i". Rei ''Olylail, 

'M: "' h 	d S' 0* aMme Mhn,!~.g6di,44 years, S/o. Kidave A., 
Andr 6!  tt. I an6anal:'1466se, 

'hair, K 	aged.32 yeaes, S/6. Muthu, 
Puleenmake-el Hbus'e j~ Ka'varatti. 

A'bdulbarl, aged; 34'Years, S/o. Harnza Koy, 
M 

. 
bnal~(al 11:66c se', Ami U: 

:Sayed Koya" a' d 4-4 	s, S/o. Pookoya, 

	

ge 	year .  m 
'1 ~cherm' ou"S'p, ~ Arqini. 	 Applicants ee 	i Hj ' 

.: I 
'e. (By A. vo- *c'a*t 	Sef-,,', 	;an ish) 

Versus 

Mmihistra.6*6h ~ of the U'n ion. Territory of Lakshadweep, 

 ~Q 
and alylalts, 

ion Territory of Lakshadweep, -A 	-'tt;,.  1--on 0 	tin,  A' 
t't K. 	.69 

1 	V~OfAgri ~uhre, Union Territory of Lakshadweep, 
Kd at.h ~'ke:res` lt6iiby its Director— 682 555. . 	. P 	~n 

epi).- Panch' a* at, Andrott Island, Villag (Dwe, if) 	Y 
esqnted ~ by 	-., ~ec'',Utive Officer — 682 554. 

V.il 1:ag ~~ (M 	)'N~chiayat, 
K a va r ~'tt`i 	'4ebre~;ented by its 
Ekle'cdtive 	6 f. 6 8 2'5 5 5. 

0 C 11 agd' ~( i \',yeep 	an Nayat, 
"td'by its r  i~ 1 Ig r.,P .es 

1z r" 	 Respondents 

	

s 	d al~a'hnan (By Adv ~V~. 

W2 . 1 47. QX'36 	0 ~3_: 



H 

/0 Sayed Mohammed, 'd s' I 	SAI f6oki 	":Cd , 142 6 
0  WJJ 	 R', 

-n 	s,ef: o: ' :  'a i i e* va 	!'ears, Sayedismail, 
K &k. 6, 

M,.o' ,  hafnmed -lflut:saift, a 	AS  years, S/o. Nalla Koya, 
d.  

J , 	
-! 

pu* 	pq 	dr ,  Pa, : lip 	e, ~ 

Kunh i see'th i k6yyo)  'aged::51 -1 : years, S/o. Muneer, 
Puth.iyatli 	Arid-rott. 

Cfi~&riyak.b- 	2 y-ears, S/o. Nallakoya, ya.;4ge. 
Perumpa-Ily H`dulse,A~dr" pa. 

N6.Ordl' Arne'e'n" a- ged 36 years, S/o. Shaikoya, 
an'&th Puthiva:Pura Ho'use, Andrott. 

li'ai-n'v.a'Ko"'ya,~'~,ge:!,~a"52y''e' ~a',r,s,S/o.KoyaKid-ave, 
Ch , c,kkqra. k..kad Ro , 'Use, Ahdrott. 

-K' 	
d 

Moan,imed ~.,as+m, j-ag&;.  37 years, S/o. Ahammed, 
A' n: ad' 	ietta Hdu-'se;'I,A.ndrott. V Y.11 11 4, 

0. 
~d W, 3- .' ­ ba ~̀-'s.` S/o. Nalla Koya, - a-,  i m. a n 	_e  

pa, A~ buse, A~clrott. 
T '_ 

lo. 	hRq'j: -m* ­  *m, ~Jjb­s's'~ain'-,' g'ed 3 0 years, S/o. Pookoya, 
t ~a" ~dljdbse.,;`Andrott. "a' 

-i~i A 	-ea s S/o. Yousuf, M.61i-aib-rh;  ed k44T 	~~~ged 3 9 y - r 
Arnmelarb Hod's&: Apd'r'.ott. 

y'o-efr's,iS/o. Sayed Koya, 
Ah.&Oft ~ 

`h 	A a g~ "e"' 	age ~l 	ye-,ar 	/ ~ ',Koyamnya A., s, 	0'. 

a;l: a,go'' 4i.'y"ears, S/o. Thang Koya, 
- ', 6 
H  e, 

- y; 	 ~d~ Pokkad'q: ,House, Andrott. :a 

-d''Shil b -dh"*- ': % ma, 	srj;; ~ :ag 32 years, S/o. Koyamma Koya, 

a  
1.11.1 	.iidl.l -pa:dipu.ra - Andrott. 

'Wa am;me 	i,Z n Afi, ~:agecl 27 years, S/o. Kunhiseethi Koya, 
Puthaf.hrhaxa- n., ou 



ii.4 

6~ 1 

7 

~6~dabi K.'C-T:- :: ~ :a9C̀d 29- iyears, D/o. Attakoya, 
~  ai;  K "b d ii' 'att-u: ~-Chet4apura House, Andrott. 

M-0 h d,1~1' ffie d 'K. 

	

	 ~3 years, S/o. Sayed Mohammed i  a i rn,!,agej~, 
Nop&t: H,oq§6 -Andt6tv 

 Y- 
Applicants -Al 

(By Adv'b:''cdic'?' S :'H:: 

Versus 

I . 	The Adfn, ~rii~iratbr- 

Q,nion Territory of Lakshadweep, 
v 	5 Ka aratti-692 

2. 	D..i'i-6,c,tor of .P.aij1y',hayats,,': 
Dibpart menf~ 6t : P~ -ncha~**S, 
Administrati6m of the Union Territory of Lakshadweep, 
KaV a**:r 	i 	" ",­ 5'- 5.,  

3., 	Vill * 	P hohayat, Andrott Island, 
epresq. 	'E,  4~ iive Officer - 682 554. 	Respondents T' 	qt-'p 	q-s.. 

(By Advocate,': Sri S,.,, Rad-haki-ishrian) 

48. 	'170/2,0 1) 

35 years, S/o. Ukkas, 
Kui!hib-iyqda,: 14-6. ,use, ka-varatti. 

ytari, S/o. Harnzath, 
11 i k a -hi 1 P L; 1, 	-ivaratti. jj jo U., 

aroo <-pg 	 S/o. Koyamma, 
Kavaratti. 

-0 y'ars, D/o. Khamar Khan, -Shai e 41:t d  

ai abi 	a5 S 0 T,  '6-d. 	qu-se:,'K -aVaratti. 

A` 	 D/o. Hamzath, 
Keelakuc-Hab-Tra House Kavaratti. 

ye.- ; s, D/o.IbnuMaja, 

Mbbih'-ih`-dT131  Q"*d"3'6 	ars;'..' -D/o. H-m-nzath, 
A I ,  fi'o 0: ~~ e iCa Vyarad 



10~1 

'I'he Administrator, 
Administrati -o'n bf the tJnion Territory of Lakshadweep, 
Kavarattl -682 5.55. 

Director ol'
. 
 1 1,1411a ats ~ Y 

Departlnent, 6T. 1,) anchayats, 
Admi nisti -gion 0 f t1he Qhion Territory of Lakshadweep, 
K~ :Va'lr~ ftl' 	82,:555. 

Directorate.(")~ f Medicalland Health Services, 
union 'rerrito' i' of Lak, s' had weep, Kavafathi, Y 
I~eprcs . e n te d: by I ts Director — 682 555. 

VIII
~
age (D-weep) Panchayat, 

Kavar,,itti Isl ~~:qdl, represented by its 
It,  11'.XCCLIUVC 0:1—  i'el' ~' 682 555. 

V11.1age (Dweq) Panchayat, 
Androttilslpd, ~~r -e P ~ -esented by its 

'682 554. 	 Respondents 

(By Ady'.ocat 	Radhakrishnan 

49. 	OA  i  7'1,  /ZO  13 

-s, Naseci, a g'ul 35 y'eai S/o Kunhikunhi, 
a I I i coli'a  rn 'I 

. 
Jouse,: .K avall'atti. 

1). 1 Nawer a4ed. 32.2 ybars, S/o Harnzath, 
Pahiya 111ani,'Ka~ v'aratt'l. 

1~ . R~ liila Be6gL1111 aged 34 years, D/o Kunhi -Koya, 
yunled'al-I 6 u!  se',% 161 V'a' ra'al. 

4. 	 ears, S/o Muthu Koya, _-,&d ; 36 y_ 
V  'Ut. I lya!  t 



W 

5. 	S I, ai),'a n' a IkegL! I'lil, age d~~ 2~ 4 year~ , D/o Al i, 
'Tl~&k N.1cla'I'lla,in, KaVa atti. 

m 	 .43 ycM's,'%b/o Kojan, 
Puthiya 

7 
	

Abdul RaZak l  aged 28~~,ears, S/o Mullakoya, 
Sarabiyoda Ho u s e, Ka~ a'ratti. 

(ByAdvocate: SnK.B. angesh) (T 

Versus 

0 

Applicants 

	

1. 	The Administr ~'g.orl- 
Administration of tile 

dweep, Kavaratti. nion 	Lak's-ha 

flusbandry, 
Union Tcrrito'ry, of Laks h ad weep, Kavaratti 
represented by--ils Director. 

Director of'Panchayats, 

Umon 'Ycrntory ~ of Lakshadweep, 
Kavaratti, 

	

4. 	vRI.ag6  (Dwbep) Panchayat, 
by i*ts 

0 f -LItIVC 	fil c 0 r. 

S.... S 	
;dliakrishnan) (By Ad ~ olcate '!, ri.';S 'I.I  Ra 

50. O.A N 0. 3 7  2,12 0 i 
11

-naludIleen : .,S-,/ 	Abaulla U.C. C 
Mudak k iyoua 
Kcld,amat. 

'I*sh) (By Ack~ o' cc"--Itc'mr. ~ K. 13' Gi 

Ado'llhist-rati'all! f the Un'ion Territory 
I .  ak s 11 a--d w 	-avarathi — 682 555. 

TlI6"D1:rC(-'Lo :r (S"ervices), 
AdMinistratibn Ofthe Union Territory 

Respondents 

Applicant 



.-- 0 
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of I-akshadwcy(~yp'(,Sccri~tariat), 
Kavaratti —  682 555. 

3. 	Department of W- e-i-ght's & Measurers 
Union Territory of Lakshadweep, 
K-avarathi — 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

I 	Abdul Saleern, aged 32 years, S/o Nallakoya, 
Urnmerthakkada House, Andrott. 

2. 	M.M. Moharnmed lqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri 1,7,.8. Gangesh) 	- 

Versus 

I 	I'he Administratar, 
Administration ofthe 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of. Lakshadweep, 
Kavaratti,-68,255,5 

Department of S'cie,nce & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

E-nvironrnent Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) 15anchayat, 
Androth Island represented by its 
Executive Ofr-iaer-682 554. 

(By Advocate: Sri S. Radhak-rishnan) 

Respondents 

Applicants 

Respondents 



7~ 

52. Q.A  No.-10/2013 

Nasar P. Muhamrned Nasar 
S/o. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep — 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

versus 
i 

I 	The AdminIstiatot, 
Union Territory of Lakshadweep, 
Kavarathi Island — 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island — 682 555. 

Director of Parichayats 
Union Terfitor y of Lakshadweep 
Kavaratti Island — 682 555. 

The Director 
Agricultural Department 
Un ion Territory ot Lakshadweep 
Kavaratti Island — 682 555. 

Plant Protecfio'n Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep — 682,557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38t/2-413 

B. Saidali, S/o late Mohammed Koya 
Pal I iyache'tta, Randayam House, 
Agatti Island, Qniori 'territory of Lakshadweep. 

K. Muhamriie~d Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Territory. of Lakshadweep. 

K.G. Jamaluddin, Aged 40 years, 
S/o late Uinim- er, Mariyathoda Kandawargothi House, 
Agatti Isi ,and, Uniah Territory of Lakshadweep. 



7.7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Ke ' elaillam Tbekkeelapu'ra House, Agatti Island, 
Union Territary of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.. Anilkutnar) 

0 	 Versus 

The Adminign'tor, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson., Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
Department of Panchayat., Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island , 
Union Territory of Lakshadweep. 

'Fhe Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The.Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. Respondents 

(By Advocate: Sri S. Radhak-rishnan (R. 1,3 to 7)) 

54. OA 384/2013 

I 	Ishaque A.C., a-ged,35, S/o. Junies T., 
Bus Helper, Distfict Parichayat, Kiltan, 
Residing at Aral<-kala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
S/o. Kasi -nikoya P.P., Bus Driver, 
District Panchayat, Kiltan, 
Residing at Kattichle- tta House, 
Kiltan Island, UT of Lakshadweep. 



r,- 	 78 

3. 	Noorulla S.M', ,) aged 39, S/o. Late P.S. KLInh'imon, 
Bus Cleanerl i"lPistrict Panchayat, Kiltan, 

' :'ife Manzil, Kiltan Island, Residing at Sa' : 1, 
UT of 1, aksha~d weep. . Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
I 	The Adi-nimstrator, 

LJT o f-  'Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 

Department of Panchayat, 
Administration of UT of Lakshadweep, 
Kavaratti — 6 82 555. . 

Chief Execudve Officer, 

District Panchay9t, Kavaratti — 682 555. 

(By Advocate: Sri S. Radhak-rishnan) 

55. OA 386/2013 

Respondents 

Jahathall P.P., aged 33 years, S/o. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin — 682 552. 

A. Ismail, aged 45 years, S/o. Eassa, Andrati Yoada, 
Arnini Island:, jJnion Territory of Lakshadweep, I'm — 682 552. 

Khaild Unnail-n, aged 40 years, S/o. Mohammed Puthurnamachetta, 

Arnini Island" Union Territory of Lakshadweep, Pin — 682 552. 

Moosa Peechandam, aged 38 years, S/o. Abdul Khader, 
Mannathach,etta, Arn -ini Island, Union Territory of Lakshadweep, 
Pin — 682 55 -2. 

1  Arnanulla A.M., aged 33 years, S/o. Kunju Koorurnel, 
Amini Island, Union Territory of Lakshadweep, 
Pin — 682 552. 

K halid A.P., aged 35 years, S/o. Allmoharnmed, Aliyachetta, 
Arnini lsland'," ~ Union Territory of Lakshadweep, Pin — 682 55. 

3 afemtlA P.-C.,W'ge'd 2 5 yi~ars, S/o. Kidave- N aduvatta Chetta, 
Amini Island, UnionTerritory of Lakshadweep, Pin — 682 552. 
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Abdul Salarn ~ 'A., age'd 3 8 years, S/o. Khader Thottanada, 
Aminipura, Amini island, Union Territory of Lakshadweep, 
Pin — 682 552. ~~ 

Noorul 1--lassal . I K.K., aged 38 years, S/o, Abusala Kochu Kannada, 
Kallakakkat, Amini Island, Union Territory of Lakshadweep, 

Pin — 682 552. 

d 31 years, S/o, Khader T., Bahija Manzil, Jalal B.M., a ge 
Thattanoda, ;k Mini Island:, Union Territory of Lakshadweep, 
Pin — 682 5 52. 

Najeeb A., aged 3 1, S/o. I,,idavu T.C., 
Ayeshera, Ar~nini Island, Union Territory of 
Lakshadweep, Pin — 682 552. 

Nafeesath U.', aged 35 years, D/o. Eassa Kottappura, 
Unnarn, Arni 

. - . 
ni Islari(.i, UnionTerritory of Lakshadweep, 

Pin — 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territo ~y of Lakshadweep, 

Ka 
I 
 varathi — 682 555, 

represented by its Administrator. 

2. 	The Director of Nuichayaths, 
Department of Parichayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi — 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, J. 
Amini Island, Union Territory of Lakshadweep, Pin — 682 555. 

	

4. 	The Village (Dweep) Panchayath, A-mini Island, 
Union Territory cif Lakshad weep, Pin — 682 555, 
lZepresented by its Executive Officer. 	 Respondents 

(By Advocate: Sri 9,:.' Radhakrishnan) 

56. OA 388/2011 

P.P. AmanuN 
' 
a, aged 38 Ycal-s, S/0 - SaYcd. 

Mohammed PX, Puthiya Pandararn, Kiltan. 

	

2. 	MLIbaraka Banu, aged 27 years, D/o. Ibrahim, 
C, Lavanakkal I-louse, Andrott. 



q- 
, W~-e 

00  

3. 	K. Sajeedk-ha.n, aged 26 years, S/o. Cheriyakoya, 
Kunnel I-louse, Arnini. 

P 

(By Advocate: Sri K.B ~. Gan-gesh) 

Versus 

I 	The Adi-ninisti" or, 
Adi-ninistration.6 of the Union Territory of Lakshadweep, 
Kavaratti — 682 555. 

Applicants 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratt'i — 682 555. 

Department of Anin-tal Husbandry, Administration of the 
Union Tcrritory of Lakshadweep, Kavaratti, represented by its 
Director — 682 555. 

Assistant Settlement Officer, 

Amini Island - 682 S54. 

Village (Dweep) Panchayat, 
Kiltan Island,'represented by its Executive.  Officer-'682 552. 

Village (Dweep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Arnini Island, 
represented by 1- ts Executive Officer — 682 554. 	Respondents 

(By Advocate: Sri S. Radhaki-i'shrian) 

57. 	OA 390/2.01.3, 

I 	C.N. Abdul Flakeern, aged 38 years, S/o. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheri-yakoya K.C., aged 48 years, S/0'. Pookoya, 
Karupathaillam House, Kai 

. 
peni. 

K.K.Sadique,Ali, aged 44 years, S/o. Mohammed C.P., 
Konhankakka"da I-louse,Kalpeni. 

C.N. Habusabi, aged 50 years, D/o. Attakoya, 
Cheriyannallal House, Kalpeni. 

I-lai-needabi., aged 41 years, D/o. Ramala.n, 



Pakkath 1--lous.e, Kalpe-ni. 

A,T. Sheemab 
' 
i., 42 years, D/o. Hamzakoya, 

Athanarn'Fho~ttam House, Kalpeni. 

A.K. MUthubt, aged 53'years, D/o. Cheriyakoya, 

Alikakkada House, Kalpeni. 

K.K. I-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 

Kandamkalarn House, Kalpeni. 

Barnbathi, aged 43 years, D/o. Aharnmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, S/o. Moharnmed A.K., 

Manjiyanan-i House,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
Mayanikakkapura House, Kalpeni. 

Hurnalrath P." aged 42 years, D/o. Sayed, 
Poodlyath House, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. Yussaf K.V., 

Chadachiyod 
. 
a Flocise, Kalpeni. 

B. Abdurahiman, aged 49 years, S/o. Muhmed M., 

Beerandhoda Hou-se, Kalpeni. 

K ' C. Abdul Laffar, aged 38 years, S/o. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, S/o. M.P. Khader, 
Maral House': Kalp -eni. I 

M.P. Hajira, aged 36 years, D/o. K.P. Moharnmed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachaman Gath House, Kalpeni. 

K.K. Attakoya., aged 59 years, S/o. Aharned Kunji Koya, 

Kandamkalam House, Kalpeni. 

Thangakoya, ~~ aged 33 years, S/o. Chariyakoya E., 

Koliyala House, Kavafatti. 

Hussain Ali, aged 35 years, S/o. Nallakoya, 
Chettipura House, Kavaratti. 



22, 	Jaffer, aged 3~72 	0 years, S/ Hasan T.P., 
Kaladi Hous ~t~ Kavaratti. 

Basheer, aged 36 years, S/o. Mohammed P., 
Kunninarnel House, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 

Theklapura I-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada:  House, Kavaratti. 

Raziyabi, aged 33- years, D/o. Ali, 
KunnUrnpuram House, X-avaratti. 

Shamshadbeegurn, aged 31 years, D/o. Kuttiyammed, 
Kunnam Flouse-, Kavaratti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
F'athirna Manzil, Kavaratti. 

Lilar, aged 28 years, S/o. Ahamed A.P., 
Kadapurathai .11am, Kavaratti. 

Noorul Ainedn, aged 33 years, S/o. Sayed Buhari, 
Palalam I-lou§.e, Kavafatti. 

Abdul Rasheed, aged 23 years, S/o. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, S/o. Kunhi Kunhi P., 

Biranthoda I-Iouse, Kavaratti. 

Moharni-nedall"F.P., aged 35 years, 
S/o. Aboobacj(er K.K.,'Fhekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, S/o. Sayed Koya, 
Edanitam I-lo,qse, Kavaratti. 

Jassin C., age 'd 33 years, S/o. Ali K.P., 
Chonam House, Kavaratti. 

Mohammed Rafi:, aged 37 years, S/o. Haitzath Haji A.P., 
Molokepura. I-louse, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, S/o. Kuji Seedi Koya, 
Puthiya Alikom, Arnini. 

Abdul Rahee;rn, aged 34 years, S/o. Abdu Rahiman, 

Aynepura Ho.-6se, Kavaratti. 

Mushin, aged 39 years, S/o. Nallakoya, 
Kuttithayapura House, Kavaratti. 

AkbarT.P., aged 33 years, S/o. Kidave K., 
Thararnmake ~ouna House, Kavaratti. 

Faizel Hussain, ag-ed 37 years, S/o. Shahul Hameod, 
Palarnkakkada House, Kavaratti. 

' Najumudeen P., aged 36 years, S/o. Shamsul Noor, 
Pallicaharn I-Iou'se, Kavaratti. 

Shihab, agedJ5 years, S/o. Kunhim -oideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 yeafs, S/o. Aboobacker, Kaladi House, 

Kavaratti. 

Raheem A., aged 30 years, S/o. Khader, Agam House, 
Kavaratti. 	- 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashifn MI., aged 33 years, S/o. Attakoya, 
Mukriya Illarn House, Kavaratti. 

Kadist-,ia, aged 44 years, D/o. Ukkas, 

Ui-nbiy 
; 
apura House, Kavaratti. 

C.P. A~'dul Razak, age-d 42 years, S/o. Mohammed, 

Charnqyathapura House, Kavaratti. 

K. Abdu"l Rasheeclu, aged 42 years, S/o. Harnzath, 
Kunhibiyoda.House, Kavaratti. 

C.P. Raheem, aged 31 years, S/o. Flameed, 
Chandipura House, Kavaratti. 

M.'r,P, Habo'&b kah-,inan, aged 43 yea:rs, S/o. Khalid, 
M e lath iruvathapura I-10 

. 
use, Kavaratti. 
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Moominath, aged 37 years, D/o. Kidav, 
Neliyampura I-louse, Kavaratti. 

Halima, aged 35 years, D/o. Koyamma, 
Thaleek,epura House, Kavaratti. 

Sayed Abdul Raheem, aged 46 years, S/o. Haji Sayed Shaikoya, 
Ummar 

. 
manooda House)  Kavaratti. 

Abdul Reheem, aged 30 years, S/o. Hamzath, 
Mannayapura,House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ullkanapura House, Kavaratti. 

Sayed Abdul Jaleel,'aged 39, S/o. Aboobacker, 
fluthiya 1,Uftna'f-nkalarn, Kavaratti. 

Muhsin, aged 38 years, S/o. Koyarnma, 
Kunnumpura I-louse, Kavaratti. 

Seethi Koya-, aged 39 years, S/o. Cheriyakoya, 
Edanilam Hodge, Kavaratti. 

Mariyommabi, aged 36 years, D/o. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, S/o. Ahammed Haji, 
Pakichipu ra Hodge, Kavaratti. 

NlUbc'ena, aged 23 years, D/o. Sayed Poo, 
Neliya,pPoura ,ji-ouse, Kavaratti. 

Salrna~,:'aged 22 ears, D/o. Cheriyakoya, y 
Vaclakil 

I 
 a pura House, Kavaratti. 

Muhamnic ~d,aged 32 years, S/o. Attakoya, 
Vadkilapura,,.Kavaratti. 

Sairabanu F'.E.,aged 31 years, D/o, Sayed Shaik Koya, 
Madal I-louse, Arnini. 

Mohammed Ali P.M., aged 27 years, S/o. Harnza, 
Puthiya,Manz' -il, Arnini. 

koy 'a d 41 	rs, S/o. Abdul Khader, Chep'' 	a-, ~: age 	yea Y4 
Pandaram House, Am-mi. 



Cheriyakoya l,  M 	ed 3 2 years, S/o. Hai-need, 
Melachetaa HouseXadmath. 

Shafee.V.P., aged 39yeaps, S/o. Ismail, 
VadakkilapuraTiouse, Kadmath. 

Fazeerali N.M., aged 25 years, S/o. Kahalid, 
Noor Mahal, Kad-math. 

Shahul Hameed, aged 21 years, S/o. Ibrahim, 
Melachetta I-louse, Kadmath. 

Najmudeen P.N., aged 28 years, 
S/o. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed iqu.ba,l, aged 46 years, S/o. Khader, 
Attalada HoLfse,Androth. 

Muthubi A.K., aged 42 years, D/o. Muthukoya, 
Appurakkat House, Androth. 

liajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal 110 . us~e, Androth. 

Badarudheen' Koya A.B., aged 3 8 -years, S/o. P.s.j. 'rhangal, 
Aliyatharnma.da 131thathabiyyapuram House, Androth. 

Asn-iabi, aged 39'yeats, Wo. Koyamom A., 
Mayyarnpokkada House, Androth. 

Shahnaz Beegurn C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada House, Andr,oth. 

Fathirnath Suhara, aged 38 years, D/o. Koyamma, 
Bappathiyoda House ~ Androth. 

82, Nusaiba A, aged 45 years, D/o. Yousaf M.P., 
Achammada House, Androth. 

Khaulath L,, aged 38 years, D/o. Nallakoya T., 
Lavanakkal I-louse, Androth. 

BalhaT., aged 37 years, D/o. Pookunhikoya, 
Thailath House, Androth. 

Rahamth P., aged 42 years, D/O. Koya Kiadve, 
Pathada House, AndPoth. 



an Naseera.:'B u.
.M.K.,.aged 40 years, D/o. Kunhi Koya, 

Moolak,  House,Androth. 

mm'a 
. 
bi L., aged 40 years, D/o. Seethi M., Kad ee S~~ h",, 

Lavana ;  I House, Androth. 

Sarommabi 	aged 43 years, D/o. Aboobacker, 

Thachery.House, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
. . Maidandurakatt House, Androth. 

Hafeera L, aged 39 years, D/o. Koyarnma K.P., 
Lavanakkal House, Androth. 

Aysurnmabi T., aged 45 years, D/o. Muthukoya K.P., 

Thachery House, Androth. I 

Habeebath N, aged 42 years, D/o. Muthukoya K.K., 
Ayinammadd House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 

Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, D/o. Sherukunhi, 

Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 

Makket House, Androth. 

Safiya 	aged 39 years, D/o. Nallakoya M., 
Math il 
	

s6; Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil House, Androth. 

Hussain P.P.,' aged 45 years, S/o. Aboo Sala,. 

Poovinapura House, Androth. 

Attakoya, aged 56 years, S/o. Asainar K., 
Attalada .  House, Androth. 

Hussain'E.K., aged 48 years, S/o. Seethikoya, 
Eclayakkal House, Androth. 

Sayeed.Mohdrr 
. 
imd Koya L., aged 54 years, S/o. Kader P., 

Lavana ~al q-ouse, Androth. 



Hussain K., aged 50 years, S/o. Sayeed Bhkari T.M., 
Kuni.4shadalfouse, Androth. 

ls=iL.' ged440 yea:rs, S/o. Lava Burhikage Moosa, 

Kunnumange," House, Androth. 

Subaidabi, age-d 37years, D/o. K.K. Sayedmohamined, 

Pathada.1-lou.se , Androth. 

Pookunhi, aged 31 years, S/o. Saye Mohammed, 
Keechelarn I-louse, Androth. . 

M.P. Moharn 
* 
rned Flussain, aged 35 years, 

S/o. Kida.ve,Moodarnpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adminis,trator, 
Administration of the Union Territory of Lakshadweep, 

Kavaratti — 682 555. 

Director of .'P'anchayats, Department of Panchaya'ts, 
Administrat-i3O'n ofthe Union Territory of Lakshadweep, 
Kavar4tti — 682 555. 

1) 
ire~

*-t Department of Labour and Employment, 
Admi 	rati.01  n of the Union Territory of Lakshadweep, 

. 	 1 7 
	

.. 	 . 
i 

Kavar&'ti — 6.82 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director — 682 555. 

Depart.rhent 6EAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director — 682 555. 

Department of Women and Child Development, 
Ad "nistrati6n of the Union Territory of Lakshadweep, 
m  Kav 
	 —682 555. represerited by its Director 

Depaf.tni'ent of Fisheries, Administration of the Union Territory of 
eep, Laks~ d' 	- ,,,,Kavaratti, represented by its Director — 682 555. 

9. 

	

	Department of Animal Husbandry, Adm.inistra.tion of the Union 
Territb 

. 
~Y .of L, akshadweep, Kavaratti, 

represented by its Director-682555. 



pcF'aw5-,4 "42 

Lakshadwee' Khadi and Village Industries Board, p 
Kavaratti re-presented by its Chairman – 682 555. 

I~even de Subbivisional Officer, Kavaratti Island – 682 555. 

ivi io" I Officer ,  Amini Island – 682 554. Sub D s ria 

AssistanOFE-iijineer, LPWD Sub Division, Andrott Island-682 553. 

L a k s h adwe'e-  D p istrict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represen 
. 
ted by its Chief Executive Officer – 682 555. 

Village (I)wq;ep) Panchayat, Kalpeni Island, represented by its 
Executive Officer – 682 55 1. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer – 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represen. ted b Y.its Executive Officer – 682 554. 

Village (Dweep) Panchayat, F­  , , 	I 
Kadam at,b Island, rep 'resented by its 
ExecUfi ~~ OMcer – 682 553. 

Village (Dweep) Panchayat, 
Androth Islan d, represented by its 
_xecutive Officer – 682 552. 	 Respondents 

[By Advocate: Sri S. Radhak-rishnan (RI-8 & 10-18)] 

58. OA 392/2013 

Fluss' .ain., S/o -.Aboosala, 
,Sar.a,m,a. p'~pada.:(Konchukakada) House, 
Ag~th 	tly working as Cleaner, e.n 
M&TWpif4i, Agatti. 

Shukoor' SA` late Kidave, -0 : 1 
Pakrumup'an'oda I-louse, Agathi, 
Presentj~',Wqrking as Cleaner, 
RGS Hosp-ital, Agatti. 

L,athee C, S/6 ~ Nttakoya, 
Kalkandiyoda House, Agathi, 
Presently wd,rking as Cleaner, 
RG. S. Flo ~pit~ 1, Agatti. 

9 



I-lameeclath, D/o Koyassan, 
Ayriepara Flo ~ 

. 
ise, Agathi, 

Presently working as Cleaner, 
RGS Flospital,'Agatti. 

SOai. O~~,'Q/O ~ - Moharned, 
Kula I loda'14.66-se, Agathi, 
Presently wofking as Cleaner, 
RGS Hos' ital-,- Agatti. 

Flajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

1 

Sheemabi, D/o. late Sha-rnsuddeen, 
Beepapada House, Agathi, 
Presently wo ~rking as Cleaner, 
RGS Hospital, Agatti. 

Abida, -D/o HaTne,ed, 
'' 	

i 	, 
Makkiiv.—khoda House, Agathi, 
P 	~ fl y wo'rking as Cleaner, reseb 
RGS Hospital, Agai tti. 

SLIlalkla, D/6 Mohamed, 
Koylarn House, Agathi, 
Presei 

. 
itly working as Cleaner, 

RGS-  I.-Iospital, Agatti. 

Sui'ajij~~ k, S/o~ l-larnza, 
Kafa 

, 
int4ithiyoda House, Agathi, 

Y"': w o 
I  r'king as Cleaner, Prese 

Ip"'p: 44t, Agatti. 

m d~ ~ 'I'n 	~S/o Koyassan, 
~ j iqd, 

Amperp M,ly ~
I 
 louse, Agathi, 

Presently' working, as Cleaner, 
RGS Hospital, Agatti. 

Saiful: la, S/o A.bdurahiman, 
Mariyat 

I 
 h. oda. , I-Iouse, Agathi, 

Presently working as Cleaner, 
RGS'  Hospit~ l, Agatti. 

Abb 'd 	S/o'late Harnza, 
146use Agathi, m o" i-"t.  

Pr . sen 	ing as Dhobi, 
Agatti. 



90 

AbdUlk~ der. -.;&/o Urnmer, 
131 -11' 	T'1:j * .'6 Y 	House, Agathi, 

't i-ing as Dhobi, 
R6 .9 I. §O. ffd:4 ~ Agatti. 

Abdu.11a '  S/o.,,':Khalid 
Kandava ~r Go. t.hi I-louse, Agathi, 

or( 	s Presehily : W ~,'king a Cleaner, 
RGS Hospital, Agaiti. 	 Applicants 

(By Advocate: Si - i R. Ramadas) 

Versus 

I . 	The Adfliinistr'ator, 
Unioi'*I'ei -rit6 of Lakshadweep, 
Kav ~r.~~Ifti.-682555 

The.' 
Ch. 

 airp pison, 
Villdget:('Dw&e'p) Panchayat, 
Aga,  tti ,  1 :sja6&'-. Ain ion,  Territory of Lakshadweep 682553 ;-. 	.. i:': 	" 	- 	. 	. J. 

The M.6dical : Officer in charge, 
Co!!j1j nity.1-jealth Centre,,Agatti Island, 
Lin 1'0:: ~ Ii '."Fei- ritbry of I.-akshadweep682553 	 Respondents 

(By Adv&aic~j&- i S. Radhakrishnan (R 1 &3)) 

59. 	OA":. SA20J"1*. 
Ca 

d 44 years, I.- 	C 	al o aa- age 
S 
 0 

4!. ireyarnmakada House, 
Kada)jla.t.~~ . cilled Labourer, 
Office 	h,-: Assistant Engineer Electrical, 
Eectrical tSL 

, 
ib : Division, Kadamat. 

K.P. .1 a 1;~_'1'Udde6'n',, age d 4 1 years, 
s/o 1-1~6~6ed"Madkinachetia, Kattipura House, 

J Purer' 
Engineer Electrical, 
Kadarnat. 

ed 31 years, S/o late Nallakoya 3. 	K I 
Kuph. ": 	use., Kadamat, Skilled Labourer, 

ffice O.. j  ssistant Engineer Electrical, 
-1ec:ti i 	ivision, Kadamat. 

B. M. MAdUlia-, agqd 42 years, S o Hameed Melachetta, 

J 

9 



Biri,~voii ~i~ia:d,o,.,.I--fouse, Kadarnat, Skilled Labourer, 
Offii ~e OfJN"Assistant Engineer Electrical, 
Electricai sLi.'I'Division, Kadamat. 

5. 

	

	K.P.-.J/,.dnhikoya, aged 41 years, S/o late Hassainar, 
Keel herry-House, Kadamat, Skilled,Labourer,. .PC 
Office of the'Assistant Engineer, Electrical, 
1-., 1 ectri Cal' Sob,  .,Division, Kadarnat. 

(By Advocate: Sri. 	Sreeraj) 

1. 	The Administrator, 
Union"FerritorY of Lakshadweep, 
Kay.4ra-tti-682. 555. 

Applicants 

The DirectoO f Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

I 	The Chief .' Executive Officer, District Panchayat,  
Kadalli'at-682 556. 

The Assistant , Engineer, Electrical, 
Ele ct 'Cal  Sub Division, Kadamat-682 556, 

The hairberson. 
V'IJWgQ,,'J)\0'&0 Panchayat, Kadarnat-682 556. 

(By Advoca'te ~~ Sri 	Radhakrishnan(R 1 -4)) 

60. OA 394/lo"O 

UJI.,Ja-,nIal'i~,5/o  C.O. Koyarnma, aged,39 years 
workiiig 	Skilled Labourer, 
Ani ~rnal.Hu§bandry Unit, 
Union ~ .I'erjllory ofl-akshadwee , Kalpeni-682 557 p 
a  djv ,; I ding; Pt n 	Urnprarnpappada House, 

a 
1. 

682 557. ~:s 4P, ,  7 

J'.P N46:i,hlu!~, 6ya S/o late M.K. Harnzakoya, aged 43 years 
~ T", 	~ i: ; 	:7,'j 	- 	I worll.-';. ~~,~ "',,,, 	1 *11 d Labourer, S 

~ a(~ i 
	e 

Ani r,ndl I-Fbsb 
` 

andry Unit, 
Un 

, 
i 
 . 
on T,erritory of Lakshadweep, Kalpeni-682 557 

and to,si,ding -~t Thithiyapada House, 
Kalp'ehi Islafid-682 557. 

M. Hyder S/6 late M.K. Yousef, aged 43 years 
v\/ork'Ing ~ s Casual Labourer, Y'di 



A ni mAl'Hus6-qn, d ry Unit, 
Un ion'-fe' rrit~.r~ of Lakshadweep, Kalpeni-682 5 5 7 
and resicli-np- ~~I:Manchiyanarn House, 
le,alpeni.1§1add.-682 -557. 

 K.O ~ MdajA ed Ibnu*Jaffer, S/o K.P. Sayed, aged 44 
yea 

. 
r s; W.,O 

~
tkiii ~g as Casual Labourer 

A n 47*haI-F'M,u s ba ~h d ry Unit, 
-y of Lakshadweep, Kalpeni-682 557 ft 	r it 6 r-,  

anc:fesiding ~,O~ Kakatchiyoda House, 
­6-682 557. KaIppni'I'slap :  

 N/I.K. Naseer', S/o P.Cheriyakoya, aged 33 years 
workinp- as Casual Labourer, 
Anirnal7lius6andry Unit, 

Union Territ6ry ~of Lakshadweep, Kalpeni-682 557 
and.residi.ng  Ok Mah-nikak-kada House, 

Kalpqnl Isla-n-d-682 , 557. - . 

 M. Kalani l  S/o"M.C. Muthukoya, aged 34 years 

worki- n:g as Casual Labourer,- 
Animal,:I-Ius.b~ndry 	Unit 

of Lakshadweep, Kalpeni-682 557 
House, 

a peni ~ Islaidd-6.82 557; 

 Ick :  Nlo'ha'r.nmed Rafeeque, S/o V.K. Kojankoya, aged 45 
yp~~* \006ig as Casual Labourer, 

Animal : 	_ai.  dxy, Unit j  
LJnio.n,Te`rrif6.ry.bf  Lakshadweep, Kalpeni-682 557 
8qq-.residing ~ M: Kan -dai-rikalam- House, 

Kalpe'i-l'i. ~l~~ll~ ii.d-682,.557; 

 M' 1~ 	S/o late M,C. Ahmedku 	i, aged 4 7 years nj 

w 0 rk '1,--  1' 	Labourer, 

A  I -hndry Unit nt 

of Lakshadweep, Kalpeni-682 557 
a nd 	11 	t 	aral House, Kalpeni Island-682 557. M 

A 

 K.O..Abdut8alam, S/o P. Assainar, aged 39 years 
wdrkIpg:.'.~ s C'~sual Labourer, 
Ahi. mal'H'usbandry -  Unit, 
Uni'ibn Teri, ito.~ i-y of Lakshadweep, Kalpeni-682 557 
andrcsiding ~'t -  Kakatchiyoda House, 

Kaip6i'i ll'i'slan; d-682 557., 

 P.P.";.'MW§`thaffi, S/o late Say.edmuhami -nedkoya, 
-king as ag d ~4 7, ! -, y; '6 a rs' 	woi 	Casual Labourer, 

s -b ~h 	Unit, -  A 	 dry 
JI-E 



The ''A d qb' is :tr8kor, in 

U n i b-i i, 	i tor o f Lakshadweep, 
KaVai-MI'l- 	5 

1-he OiFectoi_ ~,6,f Panchayat, 
Departm.ent O'fTanchayat, 
Administration of Union Territory of Lakshadweep, 
K avai-atti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-68'2555. 	 Respondents 

(By Advocate: Sri S, Radhakrishnan) 

62. OA  400/2013 

d 44 years, S/o M. Subair, ID.P. Sil'aj, ag' ~C' 
Puthiya Pandatarn I-louse, Agatti Island, 
Uni 

. 
oil 

11 c ri- 
, 
it 

. 
ory ofLakshadweep. 

? 	Noushad. Ali j* -aged 32 years, S/o U. Sabjan, 

Keela'Sararni 
. 	

Pada House, Agatti Island, 
Union A.'errito, ry of Lakshadweep. 

M.I. Abdul Naser, aged 28 years, S/o M, Abdul Rahiman, 

Mela.11 1~orn I-Jouse,, Agatt'i Island, 
Unj'

.  O'n",'Territory of Lakshadweep. 

T 

	

	''aged. 30 years, S/o Kidave , 

.4, 11a m ~-Hou se, Agatti Island, 
U nipii:i  t`e' rr~ ito~ ry of Lakshadweep. 

K.C. Abdtli_- 
1
,S,' li-ukoor ~ a ed- 3 8 years, S/o Kasm i, 

Kariyaniach.  e 
1 
 tta I-louse, Agatti Island, . 	I 	~ 	I 

Union*'I'ci'r1,*)ry of Lakshadweep. 

M. 11 . N i .  /am"Liddin, aged 27 years, S/o .M. Abusala, 
MelapLO -,a j716Use7 Agatti Island, 
Unionil 

. 	
O"ry ofLal<shadweep. 	 Applicants 

(By Ad ~': '~ q r i N. Anlikurnar 

Versus 

The Adill 
, 
'i h,i s,'tr ator, 

Union 17~ r r itory of Lakshadweep, 
Kavaratti. 69~ 551 

2. 	The ChairpcFson ~ ,,. 



Iro 
. 
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union .Territ .ory of Lakshadweep, Kalpeni-682 557 
and residingak. Pokkarappada House, 

Kalpeni [sland-682 557. 

(B y A d v d,~,4 t~ Q S'j i N'6, Unnikrishnan) 

Versus 

I . 	Th e A d minisirator, 
Union Territory of Lakshadweep, 
Kavarattl.-68.2555 

Director ofPanchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavarattl,-68255.5 

The Chicf Executive Officer, District Panchayat, 
UnionTerritory of Lakshadweep, 
Kavaratti,' 6$2555 

The Veterina;~y Assistant Surgeon, 
Village Dweep.  Panchayat, 
Kalpeni-682 557 . 

(By Advocate: Sri.S. Radhak -rishnan) 

61. 	OA 395/201'3 

Sain Abi,d.,S/o Yusuf, aged 40 years, C  
herTyi ghballala House, Kadamat, 

-,ic'.t Panchayat, Ka damat. 

Ab~ 'U:: 'l 	S/o Sayed Ali, aged 41 years, 
Uk-kayachetta ,House, Kadamat, 
Bus-Dri'vQr, District Panchayat, Kadamat. 

M. Khalid, S/o: Nadeer, aged 43 years, 
Madurakam House, Kadamat, 

Helper, D istrict Panchayat, Kadamat. 
I 	 '. 	 . 

4. 	Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keert~ i,,.Mahal House, Kadarnat, . 	. 	1 	1. 	t 
i-i6il~er bistrict Panchayat, Kadamat. 

(By Advq~'~,cl ate`i*:-̀ Sri 'R Sreeraj) 

Versus 

0 

Applicants 

Respondents 

Applicants 

. , I , 



Village (Dweep) Panchayat, 
Agatti [stand, Union Territo,ry of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Laks . hadweep-6825-.5.1 

The Director of.'Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officei - 5  
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

6. 	The Deputy Collector/ASO, 
Agatti.1sland, Union Territory of Lakshadweep-68 . 2553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA  404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 

Depar t ment of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen A.K., 
S/o Cherikoya K,-aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpenl Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicants 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpem. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 



g 

4. 	The Director, 
Department of Science & Technology 
Kalperii. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Moharnmed Ali, 
Skilled Labourer, Ani;-nal Husbandry Unit, Kiltan, 
Residing at Malayampura Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
LJnion Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panc-hayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Off- ice of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

65. OA 413/2013 

Asif Ajnad,,, S/o Bader, aged 26 years, 
Pdthurnmathoda (House), Kiltan Island, 
U.T. o ft.aks had weep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocatei Ms. Daisy I Daniel), 

Versus 
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I 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 	q  . 
Village (Dweep) Panchayat, Kiltan. 

Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 3 to 5)) 

66. OA 423/2013 

I 	Abdul Kareern C., aged 42 years, S/o Subair P.P., 
Chonarh House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 11larn, Agatti. 

N40hami-ned M., aged 40 years, S/o Basha A.P., 
Mootharnmada House, Agatti. 

I-lafsath M., aged 46 years, D/o Ummer, 
I Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

1 

UmillaT.P., aged 54 years, D/o Khader, 
ThekkilappLira House, Agatti. 

Ummer C.K., aged 54 years, S/o Alif T.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

MohammedT.P., aged 39 years, S/o Harnza, 
ThoppUmpadi House, Agatti. 

t 



Saromma M., aged 39 years, D/o Harnza, 
Mariyathoda House, Agatti. 

Ashral'A.K., aged 42 years, S/o Manned M., 
Achan Kuttiyoda I-louse, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Roullarnmada House, Agatti. 

ShafTabi 1).P., aged 36 years, D/o Harriza K., 
Puthiyapura I-louse,,Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I 	The Administrator, 
Admini.stration Pfthc Union Territory of Lakshadweep, 

Kavaratt'-6,8255. 5., 

2. 	Director of Panchayats, 

Department of P .anchayats, 

Administration of the Union' Territory of Lakshadweep, 

Kavaratti-682555. 

o I .' E dUcation, Directoi 	- 
Directorate of Education, 

Administration ofthe t)nlon Territory of Lakshadweep, 

Kavaratti-682555. 

4. 	Village (Dweep) Panchayat, 

Agatti Island represented by 
its F'.xcecutive Officer-682554. 

(By Advocate:,Sri S. Rad,hal,,rishrian 

67. 	OA 444//2013 

Aboosalih, S/o Ras,heedl Koya, 
Padalapura, Kiltan Island. 

Union Territory of -.1-akshadweep., Pin-682558. 

(By Advocate: Sri ~ Shabu Sreedharan) 

Versus 

I . 	Union Territory of  Lakshadweep represented 
by the Administrator, 
K avaratti Island. Pin- 682555. 

Respondents 

Applicant 



2. 	The Director of Panchayat, 
Union Territory,of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshad weep, Pin-682558. 

The f"XeCLItiVe Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
U nion Territory of Lakshad weep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I 	Harneed K., S/o Abdul Rahman, aged 36 years, 
Keelazillain H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as CasL ial labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
KLMLIkU111 (1-1) Killan Island, 7  
Union Territory oil' Lakshadweep. 
Worl<lng as Casual labourer 'in 
Lakshadweep Building Development Board, Kiltan. 

3. 	Hisminoor, S/0 Moharnmed, aged 38 years, 
Pakkiyoda (1-1) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

4. 	Ponkutti, S/o Pookoya, aged 48 years, 
Suramblyoda (14) Kiltan Island, 
Union Territory of Lakshadweep. 
Worl<ing as Casual LabouTer in 
Lakshadweep Building Development Board, 
Kiltan., 	 Applicants 
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(By Advocate: Mr. GraShiOUS KUriakose, S r.) 
(By Advocate: Ms. Dalsy I Daniel) 

VerSLIS 

I 	The Administrator '  

Union Territory of Lakshadweep. 

The Chairperson, 

Village (Dweep) Panchayat, Kiltan. ZD 

Secretary, 

Lakshadweep BUilding Development Board, 

Kavaratti. 

Dirwor ol ~ 

' Pallchayat 

Department of Pan'chayat, Kavaratti. 	 Respondents 

(13 y"Advocatle: Mr. S. lZIadhak-i- Ishnan (R 1, 3 to 4)) 

O.A No.  488/2013 

D/O. Sayed Koya 
Madapally House 

Chetlat Island. 	 Applicant 

(By Advocate Mr, K.B. Ganoesh) 

vem.s 

The Aoministrator 

Aclmlllmi' ~ 

. 
stration of the Union Territory 

s: of Lak' hadwee'p, Kavaratti. 682 555. 

2. 	The Director (Services) 

Admlnlst ~ atlon of the Union Territory 

of Lakshad"le e 

'p ; 
(Secretariat), 

Kavaraffi ~ 682 555. 

Department.of Science and Technology 

Union Territory of Lakshadweep, 

Kavarathl — 682 555. 
Represented -by its Director, 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

OA 4192/2013 



K. Bushra Be',egum, W/o Hal<eem, 
Aged 27 years, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Husb 

r 
 andry Unit, Amini. 

Lal<shadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. Harinarayan) 

Versus 

tJnIon of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavarattl Island, Pin- 682555. 

The Dii,lector of Panchayat, 
Departilient of Panchayat, 
UnionTerritory , of Lakshadweep, 
Kavaratti Isla,nd- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 5.52. 

The Chairperson, 
\/111age (D\veep) Panchayat, 
Arnini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI -3)) 

71. OA 499/2013 

Rahmath Beegurn Keelakunnikkam, 
W/o. Moharnmed B.K, 
Data F`ntry  Operator (MGNREGA), 
Sub-Divisional Office, 
11,adamat Island, 
LJnion'Ferritory of Lakshadweep. 
Residing at Keelakunnikkarn House, 
Kadarnat Island 
Union Territory of Lakshadweep, PIN — 682 556. 

2. 	Mohan)'nled ShaFi Qraishi Malil ,,a, 
S/o. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadai-nath Island, Union Territory of Lakshadweep, 
Residing at Malil(a I-louse, 
Kadamat Island, 



1 C)2- 

Union Territory , of Lakshadweep, PIN — 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
K avarath . i. 

The District-Prograinme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Laksh ad weep. 

I-lie Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programn -ie Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

Muthu,Koya K 
Casual. Labour, Street Light Maintenance 
Village Dw.eep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Perman ent address Kunninamet House 
Arnini Island., Union Territory of Lakshadweep 

- Pin — 682 552 	 Applicant 

(By A,dvocate: Mr.TCG Swarny) 

Versus 

'Fhe Adiq 
, 
iinistrator 

Union3erritory of Lakshadweep 
L 	: 8 eep Administration aksha w 
Kavar4tti — 682 555 ~ 

The E`xecutive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Secretary (Panchayats) 
(Directorate of Parichayats) 



Administration of the Union Territory of Lakshadweep 
Kavarattl — 682 555 

The Chairperson 
V i llage t)\,\, eep Panchayat 
Arnim Island, 
Union Territory ofLakshadweep — 682 552 

"I'lie Assistant Engineer (Ele) 
E'llectrical Sub Division 
Union Territory of .'Lakshadweep 
Amini Island — 682 552 
The D i rector 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R 1 -3,5&6) 

	

73. 	O.A  No.  509/2013 

Maleeha BeegUM K'.C. 
D/O. hideen Kandilath 
Kaval ~:hetta I-louse, Androth. 

Shahida Beegum K. 
D/o. Planizakoya 
Kandlatl 

. 
i House, Androth. 

Subaida M. 
D/o. Ki-dave UK 
Makket- HOUse, Androth. 

Aysha Reqgunl P.V.K I 
D/o. Yakbob P.K, 
Puthiya.; :p.entanivell Kad 

' I Androt 11.* 

ii Rahmath BCegUi 
D/o. Hanizakoya P-14, 
Kunhall House, Androth. 

Thahlra L. 
D/o. Seethi Nallal 
Lavanakal 1 -10LISC 
Androth. 

Subaij.a A. 
D/o. S~i . yed Mohammed M. 



0 
Allyathara House, Androth. 

8 
	

FathifflMhU Suhurabi PN.K' 

D/o. ivtajeed P.V.K 

Pentalqt~el I Kad, Androth. 

9 
	

Slyad Khan L. 
S/o. KunhIkoya A. (Late) 
Kandilath House, Androth. 

10. 	Ralsa 'K. 
D/. Badarudheen Melechetta Mechery 
Kadlyammada House, Androth. 

Haseena Beegum C.P.1 
D/o. AbdUlla M-P 
Chernmachery Puthiya 111arn House 

Andt-oth. 

12 	Habsabl P.U.P 

D/o. F'( 
I  
jkarukdheen K. Cherlyadarn 

Urnmathablyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 

1  Adm III j:stration of the Union Territory 
of 1-ak-Sh'adweep, Kavarathl — 682 555. 

2. 	Directb~~ te of Industries 

UnIon.Territory of Lakshadweep 
Kavarathi, represented by the 
Director of Industries — 682 555. 

C  S o.il 	uper.visoi 

Coir Production Centre, Androth — 682 557 

(By.Advmite: Mr. S. Radhak-rishnan) 

7 4. OA 516/2013 

Flascen'a ~ .@ Haseenabi Therak-kal 
TheralflMl House, Kadamath 

Data E KiFy Oocrator 
Vi11ag ,̀ e`lJ.\ ,\/eep Panchayath, Kadamath 

(13),  Advocate': Mr.R.Sreeraj) 

Applicants 

Respondents 

Applicant 



Versus 

I 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Director of Panchayath 
Department ofPanchayath 
Administratioii of Uiiion Territory of Lakshadweep 
Kavaratti — 682 555 

"I'lle I-I'XMItive Officer, 
Village (I.Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat — 682 556 

The District Programme Coordinator 
M(JNI\) I -,"(jA, Kavaratti — 682 555 

The SUb Divisioiial Officer and 
Programme 01 .  'ficer MGNREGA 

Kadamat — 682 556 	 Respondents 

(By Advocate: Mr.S.fZadhakrishnan (R 1 -3,5&6) 

75. OA 557/2013 

I 	KN.Naseer 
Klodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltail 

K.P.Dawood 
K'flappl.ffa HOUse, Kiltan 
Peon, Government Senior Secondary School Applicants 
K I I tail 	 Applicants 

(By Advocate.-  Mr.fZ.Sreerai) 

Versus 

I 	'I"he Admimstrator 
Union "Ferritory of Lakshadweep 
I< ava rat t I — 6 82 5 5 5 

2. 	The Director of.'Panchayath 



77-7~ 

OB 

Department of Panchayath 
Administration of Union Ter ritory of Lakshadweep 
Kavaratti — 682 555 	i 

The Executive Officer, . 
Village (Dweep) Panchayath 
Kiltan — 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan — 682. 558 

The Principal 
Government Senior Secondary School 
Kiltan — 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3 & 5) 

76. OA 566/2013 

Safiyath S 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Governi -nent J.B.School 
Kadarnath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.AmanUlla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



--- ------- 

Urnmer P.P.1 
Cook, Government J.B.Schbol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 	 i 

Residing at Kadamath Island 

.8. 	Muhamrned Shafii P.P 
Coole, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Governn-ient Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

Jafer P 
Driver, Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
UnionTerritory of Lakshadweep 
Kavarattl — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

3. 	The Head Master 



JOB 	
0 

Government J B School 
Kadamath — 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Se 

I 

 condary School 	
Respondents Kadamath — 682 556 

(By Advocate: Mr.S.Radhak-rishrian 

77. OA 567/2013 

FlabeebUlla P.M 
Puthlya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 

Senior Secondary School 	
Applicant 

Kadamath Island 

(By Advocate: Mr.p.V.Mohanan) 

Versus 

'-Fhe Administrator 

~Jnlon Territory of Lakshadweep 
Kavaratti — 682 555 

2. 	Director ol'Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratt'i — 682 555 

3. 	"I'lie Principal 
Government Jawaharlal Nehru Senior Secondary School 

Kadarnath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadi-nat. 

Vahida 
Marikilarn I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladl House, Kavaratti. 



------ - - ----- 

5, 	Muhammed Sailh 
Aynepura House, Kavaratti. 

Fareecia Beegam 
Molokepura House, Kavar'atti. 

Saleem 
Pallicham House, Kavar~ tti. 

Bamban 
Nambicharn House, Kavaratti. 

Sayed Abdullakoya 
ChenclipLIl-a House, Kavaratti. 

1.0. 	Nafeesathbi 
Poodiyam House, Kavaratti. 

Jarnallyath 
ThIrinipura House, Kava,ratti. 

Fazeela Beegum 
KannipUra House, Kavavttti. 

Ummer 
Thirinikad House, Kavai - a~ tti. 

Firozl(an 
Athnachamma-da House,:lKavaratti, 

J a ffe r 
Marikilarn House, Kava:Fa tti. 

Amanulla, 
Meldlilain House, Kavai -atti. 

Sirajudheen. 
Molokepura House, Ka ~/aratti. 

Fliyasudheen 
Chamayathapura Flouse,"Kavaratti. 

Fathahudeen 
Kadapurathaba House, Ka'varatti. 

Muncer 
Kuttipapepura House, Kavaratti. 



1.10 	 0 
Ashik 
Puthlya Alikom House, Kavaratti. 

Muharni-ned Musthafa, 1, 

AchadapUrakatt House, Andrott 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti.'. 

Jarnhar Hussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda House, Kavaratti. 

Rau f 
Chettipura House j  Kavaratti. 

Hazarath 
Chungam House, Kavara'tti 

Khalld 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Adn-iinistrator 
Administration of Unio n Territory of Lakshadweep 
Kavarattl — 682 555 

Directoi-  of Panchayath 
Department of Panchayath 
Adi-i-m-iistration of Union- Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Agri cu lture.! .* 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 	. 1. 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of UnIon'Territory of Lakshadweep 
Kavaratti — 682 555 

Village (Dweep) Panchaya*th Kavaratti Island 
C) 

represented by its Executive Officer, 



Pin — 6825541 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

79. OA 582/2013 

I 	Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegurn 
Cook, G.I-I.S Kadmat 
Residing at Melachetta Haijurn-akudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
UnionTerritory of Lakshadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarattl — 682 555 	1 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (1-1), Kiltan Island PO., 
Union Territory of Lakshadweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratt i 'Island, Pin — 682 555. 

2. 	The Director of Panchayath, Union Territory of Lakshadweep, 



0 
Kavaratti Island, Pin — 682 555. 

The Chairperson, Village (Dweep) Panchayath, 

Kiltan Island, Union Territory of Lakshadweep, 

Pin — 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin — 682 558. 

The Library and Information Assistaqt, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin — 682 558. 	 Respondents 

[By Advocate: Sri S. Radhalcrishnan (R 1, 2, 4 & 5)] 

81. OA  634/2013 

Malikdeenar, aged 21 yeas, S/o. Hqn ~zath, 
Sara Manzil I-louse, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I 	The Administrator, 
Administration of the Union Territory of I-akshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats., 
Admini.stration of Union Teritory of Lakshadweep, 
J,',avarattl — 682 555. 

Department of Education., Administration of the 
LJniori Territory of Lakshadweep, Kavaratti, 
represented by its Director —' 682 555. 

Villa0e (Dweep) Pancha'yat, C) 
Agattl Island, represented by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakri 81inan) 

82. OA 635/2013 

I 	Fathahudheen K..P., aged.40 years, S/o. , Sayed Muhammed Koya, 
Kattampalli I-louse, Aga 'tti. 

2. 	Younis, aged 31 years,.S./o ,. AbdUlla, Mariyathoda House, 
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Agatti. 

K.M. Shahida, aged 40 yeaers, D/o. Kasmi, Kuttiyarn 
Mukriyoda House, Agatti. 

K.M. Arnina, aged 46 years l! ,D/io. Abdul Rahman, 
Kuttiyarn Mul(riyoda House 

, 
'Agatti. 	Applicants 

(By Advocate: Sri K .B,. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of 1-lealth Services, 
Directorate of Health Services, 
Kavaratti — 682 555. 

Medical Officer.in  charge, -, ; 

Community Health Centre, AgAtti — 682 553. 

Medical Offifccf -  in Chacg ~~ ,, ROjiy,-Gan&~ ) Spe6a) ~ Iy yiospAa), 

Agatti — 682 553. ~ 

Village (Dweep) Panchay9t, Agatti Island, represented by its 

Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 	OA 791/20. 13 

Fareeda Beegum M.I., Meppada Illam, 
Agattl Island. 	 Applicant 

(By Advocate: Si - I I,,. B. Gangesh) 

Versus 

The Administrator, 
Administration of the Uni O"n''T'dfritory of Lakshadweep, 

Kavaratti-682 555. 

2. 	Director of 11 anchayats, 
Department of Panchayat8 i  
Administration of Union Territory of Lakshadweep, 
Kavaratti — 682 554. 



0 Pr ject Manager, Desiccated Coconu t Powder Unit, 01 
Lakshadweep Development Corporation Ltd., 
Agatti, Kcivaratti — 682 554. . 	-- 

-1- he Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti — 682 .554. 

5. 	Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan);. --  ~ 

84. OA 822/2013 

B.P. Navas, Aged 27 years, S/o. Kasn -ii M.P., 
Valiyal)Ura House, Kilthan Island P.O.:, 
U.T. of [-,akshad weep. 	 Applicant 

(By Advocate: Sri P.N. Mohanan) 

'Versus 

I . 	The Administrator, 
U -F of Lal ~ shadweep, 
Klavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakshadweep, 
Kavarattl — 682 555. 

The Principal, Government Highe.r Secondary School, 
K.ilthan Island — 682 556. 	 Respondents 

85. 	880/2013 

Muthukoya NY 
Nalakapura, Kiltan Island 
Union 'rerritory of Lakshadw6e'p-'-'682 558 

(By Advocate: Mr-Shabu Sreedharan) 

Versus 

I 	Union Territory of Lakshadweep represented 
by the Adrninistrator 
Kavaratti Island — 682 555 

Applicant 

3 

a] 
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Director of Panchayath 
Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Tlie Senior Administrative Officer 
Education (District Pan'chayath) 
Union Territor-y of Lakshadw' ~ eep 
Kavaratti Island — 682 555 ~ 

4. 	The Principal 
Government Senior Secondary School 
District Panchayat, Kiltan Island 
Union Territory of Lakshadw e­èp 682 558 

(By Advocate: Mi -.S.Radhakrishh ~n).  

86. DA 898/2013 

K.C.Abdul Khader 

Kulikaraya Chetta House ill -k.! 
Chetlat Island 
Union Terri -tory of Lakshadweep- 682 554 

(By Advocate: Mr.Sliabu SreedharAil))'., 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 	' I  
Kavaratti Island — 682 555... ~ 

Tlie Director of Pancliayath 
Union Territory of Lakshad ~~6~p 
Kavaratti Island — 682 555 

I-lie Senioi - AdrninistrativeO ~ficer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavaratti Island — 682 555 - 

The Principal 
Government Senior Secon6l.  ty, . chool 
District Panchayat, Chetlat I.s 

' 
land ' 

Umon Territory of Laksliadweep 682 554 

(By Advocate: Mr.S.Radhakrishn ~'h,) , ~ i; ~ ,  . , 4. j  

Respondents 

Applicant 

Respondents 



1. 
a  

, 
i 	

A 

0 

Applicant 

Respondents 

87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate.- Mr.K.B,Gangesh) , : 

Ver§u*s 

I 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 1 

Sub Divisional Officer' 
Office of Sub Divisional Officer, 
Kalpenl Island — 682 554 

'Flie Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti L­  682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

Abdul Khader C. 
Cliek-kirlyami-nada House:` 
Agatti Island 

2. 	BLI#ar Jamhar T.P 
'Flieklapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gaj`igesh~ 

Versus 

I. 	Tlie Administrator 
Administration of the Uini6h ~-Teftitory of Lakshadweep 
P,',avarattl Island — 682 5,55 

2. 	Director ofPanchayaths 
Department of Panchayaths' 
Administration of the Union Territory of Lakshadweep 
Kavarattl Island — 682 555 

Applicants 



All 
0 

Project Manager 
Desiccated Coconut ,  Powder Unit 
Lakshadweep Development !Corporation Limited 

5­~'5 Agatti, Kavaratti — 682 

The Deputy Director (Admn). 
Lakshadweep Develooment Corporation 
Kavarattl — 682 555 

Village (Dweep) PanchaYath 
~ 	 I 

Agatti Island represented b its 
Executive Officer 6827553 , 	' f .­ J;  I 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

I 	Safiyullah K,C. 
Kuttiy.achada House 
Kalpeni Island 

Saifulla M.1 
Melaillam House 
Kalpeni Island 

Kunhikoya MN 
Mathil Vallyammada House 
Kalpem Island 

Kidave K.0 	 i"': 
Kakkachiyoda House 
Kalpeni House 

-(By Advocate: Mr.K.B.Gangesh) 

Versus 

I . 	The Administrator 
Administration of the Pnion Territory of Lakshadweep 
Kavaratti Island — 681555 

Director of Panchayath.s 
Department of Panchay'aths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 5 ~55. 

Lakshadweep Building ~!Development Board 
I Union Territory of Laks'hadweep 

Kavaratti represented 	its Secretary 	682 555 

Respondents 

Applicants 



e  
The Technical Offic r 

Lakshadweep BuildingIDevel .opment Board 
Kalpeni Island — 682 558: 

Village (Dweep) Panch ~yath 
Kalpeni Island represented'by its 
Executive Officer - 68 ~' ,  553 	 kespondents 

(By Advocate: Mr.S.Radhakri hnan) 

90. OA  942/2013 

I 	Moharnmed Ashik 
Palliyat I-louse 

Androth Island 

Abdul 1- ~,atheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus. 

I 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 5 5 *5 

Director of Panchayaths 
Department of Panchayat: hs 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Lakshadweep Building I?evelooment Board 
Union Territory of Lakshadweeb 

I 	1 	.1 
Kavaratt'i represented b~ its .  Secretary — 682 555 

The Technical Officer 
Lakshadweep Building Pevel*Opment Board 
Androth Island — 682 554' 

Applicants 



Village (Dweep) Panchayath 
'~Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenarnpappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni., 
Residing at Chakake6l , iHod'se 
Kalpeni, Union Territory`,6f takshadweep 

P-Mohai-ni-ned 
Casual Labourer 	i 1, 	i 
Power House, Kalpeni 
lZesiding at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpenii 
Residing at Pallath 
Kalpeni Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represent Y, the Secretary 
to Governi.-nent of India 
Ministry of Home Affairs 
New Delhi — 110 001 

	

2. 	The Administrator 
Union Territory of Lak ,'~b~d'W'ee'p 
Kavaratti — 682 555 

	

3.. 	Executive Engineer 
Department of Electricity:. 
Kavaratti, Union Territory of Lakshadweep 

t 



(10,  

4. 	Junior Engineer, 
	 0 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akath.a,r Ahammed K.K 
Intern.d.1 Inspector 
Agricultural Department, Kalpeni 
K,unnarnkulan-i House 
Kalpen. 1 Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of Lakshadweep 



*3. 	Fareeda Beegurn P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentarnveli House 
Kalpp'ni Island 
tJ n i o ri:

. 
 Territory of Lakshadweep Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavardtti 	682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island — 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti — 682 555 

(By Advocate: Mr.S.Radhakrlshnan) 

94. O.A  No.  1225/20-13 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Cherni-nanam Pally House 
Kalpenii 

(By Advocate: Mr. Hariraj M.R) 

Versus 

I 	The Uhion of India 
RW6,~.Pnted by the Secretary to 
Government of India, 
Ministry of Home Affairs 
New Delhi — I 10 00 1. 

Respondents 

Applicant 



1 2­2 

2. 	The Administrator 
	

0 

Union Territory of Lakshadweep .  
Kavaratti — 682 555. . 

Executive Engineer 
Department ofElectricity 
Kavaratti, Union Territory of 
Lakshadweep — 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep — 682 55.5. 

(13y Advocate: Mr. S, 1~ adhakrishnan for R2-4) 

Respondents 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0  R  D E  R 

Hon'ble Mr.justice A.K.Basheer, Member  Q) 

Applicants in this bunch of 94 Original Applications are reside .~nts of 

Various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of thern were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are For 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

'I'lie common ~()rlevancc (Wall the applicants is that their services are not 

being regularized even though they have been working For years together, albeit 

on casual/daily wage basis. There Fore the common prayer in all these cases is for 

iSSLIC ofa direction to the respondents to regularize their services. In the case ol'a 

few others who have been retrenched on completion of the period of engagernent, 
)/S , ~, Y 

the prayer is for issue a direction to re-engage them. 
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3, 	The short question that arises for consideration in all these Original 

Applications is whether the applicants are, entitled to get their services 

regularized. 

It has been noticed already that in majJ_ority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and bnother 

Vs. Naderkoya and others — 2005 KI-IC 248. It is further contended by the 

learned counsel For the Administration in these cases that going 'by tile 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were, re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 
I 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

1 	 6. 	In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretar - y, Siote ofKarnataka & Others Vs. Uinadevi ond Others - 

(2006) 4 SCC I. 

2. 	State of'Rajusthan Vs. DaYa Lal - (2011) 2 SCC 429. 



-- ----- -------------- - 

Satya Prakash and Others Vs. State of Bihar and Others - 
(2010) 4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T.: Thimmiah — (1972) 1 SCC 409. 

Jeemon V. R. Vs. State of Kerala - 2012 (1) KHC 3 9 7. 

State of Kerala Vs. Valsamma - 2012 KL T 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 2 99, 325, 347,354, 366, 372,  380, 488, 499, 509 

&  1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Porests, Liectricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

, applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants 1-n all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants -have vaguely contended that such a process was 

in fact undergone, However, in those cases also, no material has been 

placed before us in suppor t of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily . wage basis for'89 days 
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It as been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

sorne of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

Umadevi (Supra) is a landmark .  judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

eqUity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in & V.Narayanappo — All? 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 — as a one time measure. 



10. A three judge Bench of the Apex Court' in Official Liquidator Vs. 

Dayonand & others had, after noticing some of the j udgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

of judicial discipline which is sine quo non for sustaining the system. 

11, In Harminder Ka.ur — (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

" Long service by itse ~f may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be inade, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed When a departure is 
madeJbr not scrupulously following the conditions precedent 
laid down in ihe sialulory rules, as also 1he conslitulionol 
scheme, it is imperative that the same must be done within the 
Jbur corners of the delegated power by the authority 
concerned, 

12. 	In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any clairn for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court held that initial appointments of the appellants were made in gross 

violation, of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



in Nanjundappa (Supra), the Apex Court had held thus:- 

­jfthe appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized Ratification or regularization is possible of an act which 
is within the power andprovince of'the authority, but there has been 
some non-compliance with procedure or manner which does not go 

to the root of the appointment. Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules. 

We do not propose to ' ,burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the Five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep Panchayats/District Panchayats, 

have not'shown any anxiety about the sad plight of many of the employees 

who have' continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. ' It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored-by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departm' ents, t 
. 
he cas 

I 
 ual employees have been working apparently against 

regular posts for years together. Why is. it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number.of jobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

~ .l 	 Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants '!'ihave been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

1 	19. 	In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached . this Tribunal, aggrieved by the failUre.of the Union of India 

and the La kshadweep Administration, in granting them temporary status 

under the Scheme for Temporary Status & Regularization introdbced by 

the tJn::ion of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathl Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure .  and th ~e
.

~ 

Society used to manage the,;Scheme. Later, Island Councils were brought 
I— 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section ' 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claimpf the casual labourers, the Tribunal issued the 

following among other directions: -  

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel . & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats fbr granting 
temporary status to casual labourers as per the parameters of the 
sche~ e. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Pancha.vals for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 

the re 
I 
 ular vacancies in Group D.which would be kept reservedfor 

th 	 al workers under the scheme. I q regularization of the casu 	 J, 

(d) No casual workers, including the applicants, who are in the 

s 
. 

ervice of the Panchayals on the date of issue of these orders would 
be retrenched on the face of availability Of work or for making way 
forfresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the -Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications N6. 297 & 218 of 1998 had rejected an 

identical relief claimed bX, ,some oiher casual labourers, holding thus:- 

"We have carqfully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Wand Counc'11 of 
AndrothIMinicoy, They might have continued to be engaged 
subsequently by the succeeding local se ~f Governmen body namely 
the Village (Dweep) Panchayat of AndrothlMinicoy. The. 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of UT of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants hav:'e not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administralion ................ 

In the case on hand the applicants were not employed against 
any posts sanctioned . by Oe administratioh and that would rna ~e all 
the difference. The Island Council or the Choirpersons, as the cose 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under ,  the DRDA or 
they might have been employed since the Village (Dweep) Panchavat 
authorities considered it expedient to give employment to them. It 
probably Ivighi have offtred some succor by way of dai ~v rated 
wages to the unemployed local persons .................... 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts create d/reta in ed in addition 
to those sanctioned,,:by the Administration could be considered 
regular. As matters stand, the Administration of U. T of Lkshadweep 
has no accountability as far as the matter of'regularization of the 
applicants are concerned The anxiety of the 

' 

U. T Administration to 
prevent misapplication of funds granted to the Village/Disfric-1 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of stqff ,  against posts neither 
created nor sanctioned nor approved is legitimate. " 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and CIA 
No.571/1998 were also dismissed by a common order following the 

dec)sion mentioned supra... This order was also confirmed by the High 

Court in O.P.No,35164/2061. 



.1- 	 15-1 

After referring to the above orders, the Div-ision Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench - - 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary. Status & Regularizatiwi) Scheme 1993 and prescribe it 
prospectively to the Panchoyats for granting telnporat ~v status to 
casual labourers. The direction given to the Panchayal not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not All within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retren' ched on theface of availability of workfalls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of 2001 stands set aside. " 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats 'have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. -In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 



25. In CIA 300/2013 7  the Chairperson .of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R. K. Mural eed haran, and 

contended in the written statement, inter-alia, that termination of servic'es 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure.R4(b).notifica . lioii 

dated March 7, 2012 issued:by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms o -C Artic(es 243(g) of ffie 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various Clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the se rvices 

of the applicants though the Panchayats are in dire need of Lhe services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various ;  provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Ai .d) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases., contends that once the AdininistratiorI sanctions 'Grant-M-Ald", It Is 

for 	the 	Panchayat 	to 	execute the Yarious 	works. 	like road 

construction/repair/maintenance, water supply, 	drainage, local 
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development works, primary educati6n, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after-the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

I Article 234(g) and Article 40 of the Constitution of India in this. context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going, by ttie decision in Naderkoya (Supra)., this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 3~94/2013 

has raised a further contention that the casual labo,urers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the' learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

I all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working. on casual basis for a large number of years. It has been 

noticed already that sorne of the applicants have been working since 1 994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 ye ars or less, Most of thern are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the Following order was passed:- 
119. 	

Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month, Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the - ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e: g. in respect of those who have been 
functioning for a long time without the intervention of the 
CourtlTribunal), (b) the qualifications prescribed in some cases, "(c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the 'Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 th  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and,grouped as under. -  

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	b re -~ k. 	These may 
include those who'have been inducted with specific qualification 
of matriculatio,nlITI and the like and also those who 

I 
 have been 

inducted under specific schemes L 

Those who have been inducted with specific qualificationof 
matriculation or other specialized course beyond Matriculation, such 
as /T/, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not failing under any of 
the above. 

Of the above, disengagement of the'existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwisellslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would, be considered forthwith by..the 
Administration and their decision communi . cated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of ~a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls, under (b) or (6) above, i.e. with more than ten 
years of service or With specific qualification such as matriculation or 
the like (here stated to be /T/), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing. " 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, a'll these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in OR(CAT) 

No. 133/2012 and No.606/2012, contending, inter-afia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is,nothing on record to show that the applicants 

had been engaged against any sanctioned .  posts or that they Were so 

engaged after undergoing regular selection process.. In .  our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be tr ue that the Administration or Panchayats. i n, the lir 

anxiety to give some. solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest., These people cannot aspire to get employment in the 

mainland also. The predicament of the i slanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

I 	
for a large number of years. 

But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age an d other es~ential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrimely- essential and unavoidable) is streamlined so 

as to avo id unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration, However, the Administration 

shall address '. the issue relating to all these employees who have been toiling 

for years together on casual. basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299 5  325, 347, 354, 366, 

372, 380, 438, 499, 509 & 1225 of 2013 are disposed of with above 
directions. 

As regards other Original Applications, where engagements wore ma& 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the, applicants to approach appropriate 

judicial forum for redressal of their grievaw, ,es. These Original Applications 

I 	 are, therefore, dismissed, 

The interim ordei~s in force as on today shall remain extended till 
April 4, 2014, 1  
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